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Original ipp1icatiOfl No 

Mice Petition No.  

Contempt Petition 

/ Review Jpp1ica .J- iuOfl No.  

• 	Mvocate for the Applicant(S)  

r 

Advocate for the RsPOndt(S).. 	.,. ...' 

16.11.1006 Present: Hon'ble Sri K.V. Sachidanandan 
Vice-Chairman. 
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The claim of the Applicant is that he has 

applied for the past of Train Graduate Teacher 

(1indi) for appointment in various States like 

TIanipur, Nageland, Mizoram and Arunachal 

Iradesh on contract basis. The grievance of the 

1pplicant is that in the rank list, annexure A8 

11é was at Si. No. 192. However, candidates 

b1ow to him have been appointed, so also the 

A,plicant is a physically handicapped person. 

When the matter came up for hearing, Mr N. Th. 

Sngh, learned Counsel for the Applicant would 

lie to find out the juniors to the Applicant, who 

vaere appointed and whether any special quota 

his been earmarked for physically handicapped 

p S on s 

Post on 05.01.2007. Issue notice to the 

Ryspondents. 

Vice-Chairman 
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22.1,2007 	Learned counsel for the espondents 

2 A 3 submitted that 1w will file reply 

statement within two days Let it be done. 

Post on 9.2.2007. 

OA'Ok4 
Vice-Chairman 

.1 	Jbb/ 

5.2.2007 	M.Q.Rahul, seamed counsel 
w 	 appearing on lha1f of the 

Respondents requests for further four 

weeks time to file reply statement. 

Post on 05O3.20O7. 

l k 	 Vice-Chairman 
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8.3.2007 	Mr. R. S. Choudhury, learned 

counsel 	for 	the 	Respondents 

submitted that Respondents have 
•\ filed their reply statement. PoSt the 

	

r' 	 case on 2.4.2007. In the meantime 

24'J 	 Applicant is at liberty to file 

3 	 rejoinder, if any. 

Vice- Chairman 

• 	/bb/ 

AJ C_/o2/\' 	2.4.2007 
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copy of the reply statenlent alre 
filed to be furnished to the counsel fc 
the applicant, post cn 26.04.2007. 

In the aeantime App 1icnt shall 
t liberty to tile eejoinder, if any. 

Vic o-chairrnan 
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26.4.07. 	hi this case neither the applicant nor the 

counsel for the applicant is present. Mrs. R. H. 

Choudhury, learned counsel for the respondents 

has submitted that she has filed the written 

statement. Counsel for the aTpplicant is iiot 

present, we grant some. more time to lile 

rejoinder. Post the matter on before the next 

available Division Bench for Admission. 

MemberA) 	 /Member(J) 

b 
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21.5.2007 	Learned counsel for the Applicant 

prays for one weeks' time to file rejoinder. 

Letitbe done. 

Post on 31.5.2007. 

Vice-Chairman 
/bbl 

31.5.07 	Further three weeks time is granted' 

to the counsel for the applicant to file 

rejoinder. Thereafter, it would be posted 

for hearing. Post the matter on 22.6.07. 

Vice-Chairman 
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) 	
LA 	22.6.2007 	Rejoinder if filed. Copy of the same is 

served on the counsel for the Respondent who 

prays for time to get instruction on the 

rejoinder and to file reply if necessary. Four 

	

CA4L 1 
	 weeks' time is granted. 

by 
	 Post on 23.7.2007. 	

• 

jc7o7 	/bb/ 
	 Vice-Chairman 



) 	 613 2L1),-164,. 	 íI 

23 707 	None for the appFcant.. P*t t 

matter on 8807 By that time -  the 

pleadings wilt be conipet&3d by, the 	) 
'V 

parties. 	 •1 	/ 
'O cl 

Vice-ChILen 

H 

29.8.07 	Heard counsel for the jxrties. By 

consent 0 A is taken up for disposal 

Accordingly the O.A is disposed of in / 

2 5r o7 	 terms of the order recopied separately 
- I rjJ qy 	 in the admission stage itseiL 

No orc.kr as to costs. '1 

L-J- 
Vice-Chairman 

pg 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

O.A. No. 247 of 2006; 

DATE OF DECISION: 29-08-2007 

Shri Laishram Surchand Singh. 
........................................................... ................... Applicant/s 

MrJ. Singh 	. 	 . 
..........................................Advocate for the 

Applicant/s 

-Versus - 

Union of India & Ors. 
..................................... ......................................... Respoüdent/ s 

Mr K.N. Choudhury, Senior counsel. 
noudbuy..  ......... ..................................... Advocate forthe 

Respondent/s 

CORAM 	 - 

THE HON'BLE MR K.V.SACHIDANANDAN VICE CHAIRMAN 

Whether reporters of local newspapers may be allowy

e

see 
the judgment? 	 i'o 

Whether to be referred to the Reporter or not ? 	/Ys/ No 

Whether to be forwarded for including in the Digt being 
compiled at Jodhpur Bench & other Benches? Y /No 

Whether their Lordships wise to see th fair 

cop)A/A 

 fhe 
judgment? 	 o. 

ice-C -man 



CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH 

Original Application No.247 of 2006. 

Date of Order : This the 29th Day of August, 2007. 

1}IE HON'BLE SHRJ K.V.SACHFDANANDAN, VICE CHAIRMAN 

Shri Laishram Surchand Singh 
Aged about 29 years, 
Sb o L. Tomchou Singh, 
Resident of Ngaikhong Khullen Mamang, 
P.O. Bishnupur, 
Manipur State. 

By Advocate Shri J. Singh 

- Versus - 

Union of India represented by 
the Secretary to the Govt. of India, 
'Ministry of Human Resource Development, 
Department of Educatiori, 
Slastri Bhawan9  New Dethi-1100 01. 

The Commissioner, 
Navodaya Vidyaiaya Samiti, 
A-28, Kailash colony, 
New Delhi - 110048. 

The Navodaya Vidyalaya Samiti Regional Office, 
Nongrirn Hills, Shffloong-793003. 
(Ministry of Human Resource Development, 
Department of Education), 
Near Nagaland House, Shillong 
Represented by its Deputy Commissioner, 
Shillong. Meghalaya. 

By Sr. Advocate Shri K.N.Choudhury. 
Mrs .R.'S Chsuiihury 

RD ER (ORAL) 

SACHIDANANDAN K.V. (V.C) 

Applicant 

•Respondents 

The applicant is a gr;aduate having Rastrabhasha Ratna in 

Hindi. According to him he was qualified and eligible to be appointed for 

L--~ 
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the post of Trained Graduate Teacher in HindL He was appointed as TGT 

in Hindi on contract basis. In terms of the advertisement for a special 

recruitment drive for the North Eastern Region and Jammu & Kashniir for 

the post of .TGT Hindi he was also a candidate and appeared in the written 

test on 11.1.06 and got selected and his name appeared at SLNo.192. He is 

also a handicapped candidate and according to him even the candidates 

whose names appeared below him have been given appointment and 

posting. He preferred a representation before the Commissioner, 

Navodaya Vidyalaya Samiti which is not yet considered. Hence this 

application praying for his appointment as TGT in Hindi and to dispose of 

the Annexure A/9 representation pending before the Commissioner, 

Navodaya Vidyalaya Sarniti. 

Heard Mr J.Singh, learned counsel for the applicant and Mr. 

K.N.Choudhury, learned Senior counsel appearing for the respondents. 

The respondents have filed written statement and the applicant has also 

filed rejoinder. Howeer, lekrned counsel for the applicant submitted that 

he will be satisfied if a direction is given to the 2nd  respondents to consider 

and dispose of his representation with a speaking order within a time 

frame. The counsel for the rspóndents has no objection in adopting such 

course of action. 

Considering the submission made by the parties and in the 

interest of justice this Court directs the applicant to file a comprehensive 

representation before the 2nd  respondent within 15 days from today and on 

receipt of such representation the 2nd respondent or any other competent 

authority of the respondent is directed to consider and dispose of the same 

L.'_~ 
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with a speaking order within a time frame offrom the date of 

receipt of such represtio 

O.A is accordingly disposed of. There will be no order as to 

costs. 

(K.V.SACHIDANANDAN) 
VICE CHAIRMAN 

10 
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DISTRICT : BISHNUPUR 
STATE :MANWUR 

In the Central Administative Tribunal: 
Guwahati Bench. 

(An application Under Section 19 of the 
Administrative Tribunal Act 1985) 

Original Application No)-t'7 of 2006. 

Shri Laishram Surchand Singh 	. . .pplicant. 

- Versus - 
The Union of India & Ors. 	.. .Respondents. 

I N D E X  

Si. 	Airnexures 	Description of documents 	Pages Nos 

Nos. 	 relied upon 

Synopsis 

 Application 

 Annexure-AIl Educational qualifications of 

(Series) the Petitioner right from 
Matruculatioi1 upto graduate 
including Hindi qualification 
cirtificates 

 Annexure-A/2 Physical handicap Certificate 
of the petitioner. 

 Annexure-A!3 O.B.C. Certificate issued by 
the D.C., Bishnupur. 

 Annexure-A/4 Contract appointment orders 

(Series) along with experience 
certificates 

 Annexure-A/S Call letter dt. 11-1-2006 issued 
to the applicant. 

 Annexure-AI6 Admit Cards of the petitioner. 

(Series) 
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SI. 	Annexures 	Description of documents 	Pages Nos 

Nos. 	 relied upon 

Annexure-A17 

	

	Result Sheet of the written 
test examination. 

Annexure-A18 	Result Sheet of the interview 
held from 6th February, 2006 to 
18th February, 2006. 

Ann exure-A/9 	Representation dt. 7-8-2006 
preferred by the applicant 
before the Commissioner, 
Nobodaya Vidyalaya Samiti. 

VAK AL AT N AMA 

6~~ L%iu1LjdL- 
SIGNATURE OF THE 

APPLICANT 

Date of filing 
or 

Date of Receipt by post 
Registration No. 

Signature for Registrar 
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SYNOPSIS 

The applicant herein is an arts graduate degree holder and also 
having the Rastrabhasha Raffia in Hindi. 

The applicant being a qualified and eligible candidate for 
appointment, to the post of Trained Graduate Teacher in Hindi, he has been 
appointed at various States like Manipur, Nagaland, Mizorarn & Arunachal 
Pradesh on contract basis. 

The applicant while serving as T.G.T. in Hindi on Contract basis 

an advertisement has been issued for a special recruitment for the North 
Eastern Region and Jammu & Kashmir for the post of T.G.T. in Hindi and 
petitioner being an eligible and qualified person has applied his candidature 

for the said appointment. 

The applicant being a qualified and eligible candidate has invited 
for the said written test examination on 11-1-2006 and get selected in the 
said written test examination. 

the applicant farther appeared in the interview held from 6th to 

18th February, 2006 and got himself selected in the said interview at Si. No. 

192. 

The applicant though selected in the aforesaid interview however 
he was not given appointment like other similarly situated candidates. Even 
the candidates, whose names appeared below him has been given appointment 

and postings. 

The applicant having no other alternative remedy has preferred a 
representation on 7-8-2006 before the Commissioner, Nabodaya Vidyalaya 
Samiti and the said representation is not yet disposed of. Hence this application 
is pefened before the Ron' ble Tribunal for redressing the grievances of the 

applicant. 

Submitted by: -, 

(N. JOTENDRO SINGH) 



DISTRICT : BISHNUPUR 
STATE f MANIPUR 

In the Central Administative Tribunal: 
Guwahati Bench. 

(An application Under Section 19 of the 
Administrative Tribunal Act 1985) 

Original Application No2, q7=of 2006. 

BETWEEN, 

Shri Laishrani Surchan,d Singh aged about.Z9 years 
old, S/o L. Tomchou Sñigh, resident of Ngaikhong 
Khullen Mamang, 1.0. Bishnupur, Manipur State. 

.Applicant. 
- 'Versus - 

The Union of India represented by the 
Secretary, Ministry of Human Resource 
Development, Department of Education, 
Government of India. S 

The Commissioner, 
—Navodaya bidyalaya Samiti, New Dethi.- ttO 6 4 . 

A-z' 	Pdj_Pc.H CJLOt'-" 

The Navodaya Bidyala Sainili Regional 
Office, 
Nongrirn Hills, Shillong - 793003 
(Ministiy of Human Resource Development, 
Department of Education), Near Nagaland 
House, Shilong, represented by its Deputy 
Commissioner, Shiliong, Meghalaya. 

c Stele,4-  4-c j/'f 1 - 7ew / t 

.Respondents. 

Contd. .2/- 

I' 
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1. 	Particulars of the order against which the application is made; 

the instant apphcation is made for the non-disposallnon-
consideration of the representation preferred by the petitioner 
on 7-8-2006 before the Commissioner, Navodaya Vidyalaya 
Samiti for non-granting of posting place after selection to the 
post of Trained Gradute Teacher (Hindi) when the same are 
granted to other selected candidates, whose names are above 
and below of the applicant from the selected lists of the 
candidates inconnection with between 6th February to 18th 
February, 2006. 

That after the afbresaid selection the name of the candidates 
are selected and the name of the applicant is appeared at SI. 
No. 192 amongst the O.B.C. candidates. 

that after selection have been made by the competent authority 
the other selected candidates appeared iii the select lists were 
given posting at their respective posting places. However 
the present petitioner has not given his posting place without 
assigning any reasons hence the instant application is being 
flied before the Hon'ble Tribunal. 

	

2. 	Jurisdiction of the Tribunal: 

The applicant declares that the subject matter of the order 
against which he wants redressal is within the jurisdiction of the 
Tribunal. 

3. 	Limitation: 

The applicant further declares that the application is within 
the limitation period, prescribed in Section 21 of the Administrative 
Tribunals Act, 1985. 

Contd. .3/- 

£ S/hIL '  J,JX 
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4. 	Facts of the case, 

That the petitioner is a arts graduate degree holder and also 
having Rastrabhasha Ratha degree in Hindi and he is eligible 
for appointment to the post of Trained Graduate Teacher in 
the Navodaya Bidyalaya. 

Ture copies of the educational 
qualificatiOns of the petitioner right from 
Matriculation upto graduate including 
Hindi qualification are annexed hereto 
and marked as Annexure-AIl(Series) 

That the petitioner is also a physically handicapped person 
and in this regard the Director, Social Welfare Department, 
Imphal, Manipur has issued a certificate on 23-5-2005. 
Moreover petitioner is a candidate belonged to O.B.C. (Other 
backward classes) catagory and a certificate also issued in 
this regard by the D.C. Bishnupur District, Manipur on 23-
10-2006. 

lure copy of the physically handicapped 
certificate issued by the Director of 
Social Welfare Department, along with 
the certificate of O.B.C. issued by the 
D.C. Bishnupur District, Manipur are 
also annexed hereto and marked as 
Annexure-A/2 & A/3 respectively. 

That the petitioner being a qualified candidate for the subject 
of Hindi, has been appointed as T.G.T. (Trained Graduate 
Teacher) in Hindi on contract basis initially inj.N.V. Lambui, 
Ukhrui District, Manipur vide an order dt. 6-8-2002. 
Thereafter he has been given appointment at various places 
like Tawang, Serchip and Wokha etc. on contract basis. 

4" 	,q6i2,/( 	
Contd. .4/- 

1 
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True copies of the various contract 
appointments along with experience 
certificates issued by the concerned 
Principals are also annexed hereto and 
marked as Annexure-A14(Series). 

That, in connection with an advertisement for regular 
appointment to the said post of T.G.T. Hindi have been invited 
in the Navodaya Vidyalaya Sarniti for North Eastern Region, 
the petitioner being a quahfed and experience candidate in 
the field of Hindi teaching, has also applied his candidature 
for the aforesaid appointment and in this regard call letter 
has been issued on I 1-i -2006 by the Deputy Commissioner, 
Navodaya Vidyalaya Samiti, Regional Office Nongrim Hills, 
Shillong after passing the written test examination. For the 
contract appointments also Admit cards were issued in favour 
of the applicant. 

True copies of the said call letter dt. 11-
1-2006 along with Admit Cards of the 
present examination as well as earlier 
examinations for contract appointments 
are also annexed hereto and marked as 
Annexure-A15 & A!6 (Series). 

That after the aforesaid written examination the petitioner 
has been qualified for appearing in interview and interviews 
of the same were conducted from 6th February to 18th 
February, 2006 and the petitioner was selected in the said 
inteview and his name is appeared at SI. No. 192. 

True and conect copies of the said result 
sheet for written test as well as result 
sheet for interview are also annexed 
hereto and marked as Annexure A17 & 
A18 respectively. 

Contd .. . 5/- 
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vi) That after the aforesaid selection, many candidates including 
the candidates, whose names are appeared below the serial 
number of the applicant have given their appointment and 
posting places. iHowever in the case of the present applicant 
the competent authority failed to give his appointment without 
assigning any ieasons. In this regard, the petitioner has 
preferred a representation on 7/8/2006 before the 
Commissioner, Navodaya Vidyalaya Samiti to consider his 
case for appointment and positive order but till today no 
positing response is forth coming from the end of the 
competent authority. 

True copies of the aforesaid 
representation dt. 7-8-2006 is also 
annexed hereto and marked as 
Annexure-A/9. 

5. 	Grounds for relief with legal provisions: 

The petitioner having no other alternative efficacious remedy 
available have approached before the Hon'ble Tribunal on the following 
inter-alia grounds: 

Because the competent authority ought to have consider and 
disposed of the representation preferred by the petitioner like 
other selected candidates, whose names are appeared below 
the rarne of the present petitioner have already given 
appointments and their place of postings, however: the same 
is denied in the case of the present petitioner and as such the 
same is discriminatoiy and violative of Article 14 and 16 of 
the Constitution of India. 

Because, it is the settled principles of law that as settled in 
the case of Asha Kant -versus- State of Jammu and Kashrnir 

published in the (1993) 2 &tpreme Court Cases, the Bon'bie 
Apex Court held that if a select lists is to be accepted it should 

Contd ... 61- 
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accepted as a whole and if the same is to be rejected it should 
be rejected as a whole and the competent authority can not 
be permitted to accept partly and reject partly. By taking the 
aforesaid principles of law, the authority concerned can not 
reject the case of the petitioner as he is eligible and also 
having long experiance in the field of teaching in various 
places on contract basis under the same Navodaya Bidyalaya 
Samiti and hence by not giving the appointment and posting 
of the present petitioner the competent authority have violated 
the principles of law laid down by the Hon'bIe Apex Court. 

Because, in the event if the petitioner is not at all eligible for 
such appointment to the post of T.G.T. in hindi, his services 
should not have been utilised by the Navodaya Vidyalaya 
Samiti. However in the case in hand the petitioner has been 
serving in the North Eastern States of the Novodaya \/idyalaya 
at various places like, Manipur, Tvlizorain, Arunachal Pradesh 
and Nagaland etc. and as such the petitioner can not be said 
as not eligible and not qvabfvd for thea foresaid past of T. G. T. 

inhindi. 

Because the petitioner has got legitimate expectations to get 
his appointment like other similarly situated selected 
candidates howevex in the instant ease the petitioner alone 
has been derned to give his appointment for the best reasons 
known to the respondents only and hence Hon'ble Tribunal 
requires to lift the veil as to why the petitioner is denied for 

- 	 his appointment. 

Because besides the reasons mentioned above, the petitioner 
is also a physically handicapped person and his case is 
required to be considered as a special case under physical 
handicapped quota and moreover he is a candidate of the 
O.B.C. (Other Backward Classes) and hence his case should 
be considered for such appointment. 

Contd. .7/- 

C) r I", ~, /t, " ~~, /I V~ / ~ , 
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Because, the petitioner has got sufficient reasons for getting 
his appointment like other similarly situated persons and it is 
the bounden duly of the respondents to consider and dispose 
of the representation preferred by the petitioner by a speaking 
order however till today no response have been given by the 
competent authority. 

Because the petitioner has got no other speedy and efficacious 
remedy except the one now prayed for herein. 

Details of the remedies exhausted: 

The applicant declares that he has availed of all the remedies 
available to him under the relevant rules, etc. 

In view of the above representation dt. 7-8-2006 as annexed at 
Aimexure-A19 above, the petitioner have exhausted all the remedies what he 
can approached before the competent authority and now it is for the competent 
authority to consider and dispose of his representation on its own merit. 

Matters not previously filed or pending with any other Court: 

The applicant further declares that lie had not previously filed any 
application, writ petition or suit regarding the matter in respect of which this 
application has been made, before any Court or any other authority or any 
other Bench of the Tribunal nor any such application, writ petition or suit is 
pending before any of them. 

Reliefs sought: 

In view of the facts mentioned above, the applicant prays for the 

following relief (S): 

i) direct the respondents to give appointment and posting to 
the petitioner in view of the selection made for the post of 
Trained Graduate Teacher in Hindi like other similarly situated 
persons; 

Contd. .8/- 

c4 	/A,t- 
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in the interim, pending final disposal of the instant application, 
the representation preferred by the petitioner before the 
Commissioner, Navodaya Vidyalaya Samiti, New Delhi on 
7-8-2006 as available at Annexure-A/9 may kindly be directed 
to be disposed of within certain stipulated period. 

And, 

pass any further order/orders, directionldirections which this 
Hon'ble Tribunal may deem fit and proper to secure the ends 
of justice. 

And, 

Any other reliefs/cost. 

9. 	Particulars of the Bank draftlpostal order in respect of the 
application fee. 

Name of the Bank on which drawn: - 

Demand Draft No. : - 

OR, 

Number of I.P.O. (S) : - 

Name of the issuing post office : -, 

Date of issue of postal order : - 

Post Office at which payable: 

Contd. .9/- 

(  tAez-n'lxlo~~ 

4- 
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10. 	List of enclosures: - 

The lists of enclosures is already appended in the front 
page and the same may be permitted to be relied on 
from the front page. 

VERIFJCATION 

I, Laishrarn Surchand Singh Sb. Shri L. Tomchou Singh, aged 
about 19 years old, resident ofNgikLong Khullen Mamang, P.O. Bishnupur, 
Manipur State, do hereby verifSr that the contents of paras No. 1 to 4 are true 
to my personal knowledge and paras No. 5 to 10 are believed to be true on 
legal advice and that I have not suppnssed any material fact. 

Date: 	o .Q' 	 Signature of the Applicant 

Place: 



'N9 164440 iiexure,r/L - 	(s) 4,,co ,aaarg 19du 	 4 'Colt  

HIGH SCHOOL LEAVING CERTIFICATE EXAMINATION 

Ii 

31 Q7,..rrtl"fp o 	 c. 
onf? / 

	

4T . 	...... 
L/ 

................ 44 
COP/ 14,  ....... 

it'ocat 	__ 	eh 	 &. . ................................................ 
................................................ 

Imphal 

SSSTT/DJUTYSECDET\P\ 	 SRETARY 

y  
cv/ 

Ill 



I 	I 

-: 	
r t4C 

,tonbarp 
I  ,ili 

HIGHER SECONDARY EXAMINATION 

Ccrttfv d 	 &. 
1 

doi 	/ 	 ........................... . . 	 .......................... ............................ 

........... 	j 20 .................... ........... 
wwz 	

ge  

4' 
	 uz6 /uced 6 	 (Jr 

Imphal 
.9. ... SECRETARY ,j.. . 



-v 

I 

r 

THREE-YEAR DEGREE COUSE 
EXAMINATION 

(RONOUnS) 

TOW 10 to tevtIf that 

-..T: 	 • • • • • • • • • ••• • • 	-.;........,,.... . . . . . ...... 

J,_zo 	
... 

TRJE COPY 	 1fe jce gad%'i 	 . 
- 	 gle tee aoeJ th 	evi 	Me docae 

d 	.....• 	 d. 
,,...- 	 . . . . . . . . . . . . . 	 • • •,......• • • • 

wole Y4ec / 
LmphaI 



	

eel y 	 .. 
	

4 	
- 	 /6ei UU9 

V 	$14 

HINDI SHIKSHAN PARANGAT 
EXAMINATION 

/996 

1ji i to terttfp tgtt 

Tr EM3Y 

g; 

 

•• 

/. 	4. • ee . 	 . • 

çaaØdfr Me Z'za 3%L Saw9at 
IM thieóit, b tie ea'i 

 

... ... 	 ?. ..o ..... ad ioao Alaca 
. . .. 	 ............. . 

 

 

(LI' 
"e, 2,~ 	 " ~14 

Imphal  
. 	 Vicecr 

 



ztuRqr% 

H 

cot

#•.  

i 
..(fiJqf-9ft, 	 - 	- - 

TtPTT 	riii 	 T /cf4 

'TT1-r' 'TT_<-[ i 	9 Uft 

qr 

t umfu 	 'i fr m 

1T 	 qjf 	4) 	T1 i 

c 1, 

IçiT1 ctfk 	 içiiu ctfl 

ii. 

VISA 

0 

.toeafr 



ru 

db 
15 ' 	5 

/k 

Wet 

1999.... 

TJECY  01's i tn uvtif tijat 
Advocale 

i e  

zieI 'h 	4yee 	%Li'e 

,ñhced 

Iniphal 

V &ce=Chancellor 

9 



linewtA 
1. 

TtIi 	rfrfti, 	if 	I 
I 

TRUE COPY 

Advocaie 

r17s-r 	- 
TTqT-f 	9if 

t 
[Efff 

WTT fT WMT I 

UTT9T 5ffl TfiTt, zmi 

I 
dP 	> 



ioxure ,4j1) 
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1 	 - 

- 	 . 	 IHAL, MANIPUR MP  

X 20 	 Date 	1 	U N 9 9 
BGARD OF  

	

V. 	 ATION .ONDRfUC, MANIPUR 
AfJI-SHEET 

'7'• . • 
is to certify that .  ......................... ..... 	. 	.... Roll No. . . . I 	). 	 ........... ot ...... .. /wo! 

red marks as detailed below in the High School Leaving Certitcatc' Examination, 19. L-.... .. 	 . 

- fial 
rqndian lot ENGLISH MATHE- 

MATICS SIFNCE SdcIALCIENCES Additiona1 
u jec 

Assessment 
A .. Lnguage Language - L. ________ .•.-• .., ____ •: 

Total 8 	1 Total 8 Toal Total 
___ 

4.4 

03 

8 3 - .. . 
g 

I *1 I 1 iVI Ii B 
I  

fi 
Z 

;I I 1-4 

21, - - - = = = = 
....... 

= 
DIVISION 

3 P,  JIL 

TIJECPY 	 7 

Rs. 	Adoeafr 	Marks entered by /!P" 	- 	Marks compare( by 	 Controller of Examin4tiQflç 

N. 

17- 

- 	V 

A.,ViA 

2, 



Marks ente\ 	 MarksEd by 	 Con troller  of Examinations. 

-+-.: 

ELECTIVE SUBJECTS 
GROUP I : HUMANiTIES FOURTH 

z GROUP II: SCIENCE DIVISION ELECTIVE INTERNAL 
ASSESSMENT 

LI GROUP ifi 	COMMERCE SUBJECT 

r 
. 

-C.-Q 
GENERAL 
STUDIES EZGLISH 

THEORY  THEORY 

ff : :  : : 
E E E E E 

1 
E E - () _.I i - - Q' Cq  = = 

46  711. 42_ 
r' 

-- 	 / 	 . - '8 0 ' 3 
Date 	14 

COUNCIL OF HIGHER SECONDARY EDUCATION, MANIPUR 
MARK SHEET 

This is to ceffy that LC 	L 	 ,kboflNo 	 of 	 e/School 

has secured marks as detailed below in the Higher Secondry Examination, 1994...................................... 



- 	 :-' 	
No 044009 
	 bexum 

MANIPUR (9 	
UNIVERSITY 

RS .HEE1 
- T I R E. 	Y E,A i, 	 cripE. 	i NA 1 I ON 

r1A k 	SEC UR )::I) I_•Y 	L.A I HP AM 
F (J1.L. NO 	5 1 037 	OF 1. 'IPHA1 . C C'L..L.EGE 
...:r iJ1kY TEC H-1iFL ''EAR ( AR I :Z3 	EXAM [I\AI :rrJN, 

! 	 ........................... ,. .-....-- -.-.-.. 	 ....................................... ..-..--..-- .................... 

. 	I:E)t..JCA1 .L LU'-i 	 FJIJ.... 	PASS . 1AR K S 
CO.)REiE 	1FL..E 	 I 	 I MARKS I 	 I 

uDDER VT P ENDS iN EDUC ATI ON 

	

I V I NTER NAL ASSESSMENT 	 20 I 6 	J. 9 
!ANU\JI)AL,. Ex'11NAT]J,)Nl 	 I 	so  24 

	

I 	31.1 
TOTAl.. 	 mo 

----- 	..................................-....-- ---------------- ............................................. I .-.-. ... 

FPHC A II ONAL. 	3JJF EMEr-n.....VAL '' J (JO 	I 
r C" ri V ." 	

,,, p 	 / 	 _I Iii 	I 	3(11 	A 	IL..) ,flr 	 3. 

ANI"IUAL. E X 	A 1'T 	 I 	9ç)
.2 4 I 40 

PAPE:J 'TOTAL 	 I  :100 	 56 '' 

'''- .... -- 	 ........................-''''-.-''.- ----------I .................. I.-..-.-._...i-........-'' I 

E.CjTIONAL,_ Joc -fl'JOL.IDOY 
V ]. 	I NTE'P NAL.. AP(./NF 	 I 	DO 	£'i  

ANNUAL EXAMINATION 	 I 	91) I 	2:4 I 	25 
PAPER TO'TAi. 	 100 	I 

PRACTIC:AL. 	 I 	 I 

v.1 	I NJEP NAL. 	 20 I 	8 	5 
ANNUAL E X AM I NA -ri ON 	 90 3.2 
PAPER TOTAL 	 'I 00 	! 	7_7 

.... -''' .... .........---:-'
'-'---" ........--'-''--''-''-'--'-----'--"-- ............... ..... ....'-...--' -------- 

\NT,PLJRi (NIh....) 
I NTERNAL.. 	ESESEMEN p 	 . 	') I 	 5 

	

ON 	 I 	so 	.i4 	40 
TO A 	 100 	 55 
- 	 ...................-----''' ........- 	 ----I .......... 

REMEDIAL J.:i\JJ'L;j.(  
:1 x 	i "rroi N.IAL ASSESSMENT 	 I 

s 	I .4ljI'II JAI  -.  
I'U 	iiJr 'w 	 IOT(:L. 	 I 'jC,i() 	I 	34 

T11 A 	F1I! 	1 UlD 	- 	- 	I 9 	21/ 	I - 	d 

	

Adpocafe 	 - 	-- 
	Go 

1 t TEAR TO I AL 	NOT' COUN7,77  D FOR DEER L') 	hO 	I p1 , I 
- ............-- ...............--,.'.'-"-...-'-----'-'. 	. - --'I---..........- ........ 

•C1-.ArlD TO 1 u.. ('( 

Checkec 	 1 f 	P  A Sq - I 
P 1 	5  

2. 	/ 	 ' 	Controller of Examinations 
Date...... 

Change(s) / Over script() should bear competent attestation of Manipur University with official seal; else 
Marks Sheet is invalid. 

0e. . 	1 



N. OO5t3O 

MANIPUR 
•B)tUi A/ 4)  

UNIVERSITY 

MARKS SHEET 
HNDI SHIKSHAN PARANGAT EXAMINATION 

%arks secured fly 
.o1[90, 	.. at the 9[üuti SIiiksIian Parangat 'E arni,zatio / 1996. 

Pop  —ers Internal Aessmant Marks Annuol Examination Marks Total 
- Full 	J Pass Secured Full Pass Secured  

20 6 /6 80 24 33 
Paper II 20 6 15 80 24 3O 
Paper II 20 6 /5 0 24 13 58 
PoperlV 20 6 / 80 24 -'6 6/ 
PaperY 20 6 15 80 24 .9/ 
Paper VI 20 6 / 80 24 8 

AddiIional 
Popor 20 6 80 24 .3 

Theory (Full Marks: 600; Minimum Foss Marks: 1 80) 1ITotol 

1—Pr-a—c—fice leaching (External) 100 J 40  [ 56 
200  

Pass Marks: 1 20) 	ILL 
TotuLTheory& Practice (Full Marks:900; Minimum Pass Marks:_300) 	II 

• 	 Resultil 4.LJ 	Class1Lj 
Excess Over 30 marks only to be credited to the total marks 

Medium of Examination: HINDI 	Dote of announcement of Result: 
Pper I : Principle of Education, School Organization & hygine 
I'opar II : LeorninQ Psychology,  History & Problems of Education 

Paper Ill : Methodology of Language Teaching 
Paper IV: General Linguistics 

i'aper V: Structure of Hindi and Comparative Study of Languages 
Paper VI: Hindi Literature (Po&ry & Prose) 

Checked. by 	 -a-%rf 4 
2. 	 Controller of Examinations 
Date ................................. 

Change(s) / Over script(s) should bear competent attestation of Manipur University with official seal; else, 
Marks Sheet is invalid. 

O~'  Ja4e~'4 AZ41  4k~ 



o. 0056672 

UNIVERSITY / MANIPUR 

Marks Sheet 
MA (FINAL) EXAMINATION 

Marks securec1by 	 iQ 

R11N. 	 at the MA (Thial) Eygmination, 1997 
inUnc(z 

Paper f 
' 

Annuál.ExaminationMarks 
Number Total FS$$11 Full Pass Secured 

Paper VI 25 
MalitPIt 

10 75 20 33 

Paper VII 25 10 75 20 

Paper VIII 25 10 75 20 4 7 
PaperlX 25 10 -.4. —_ 20 

PaporX 40 

Total 	(Full Marks 500 Minimum Pass Marls 200) 2 loin 

.... Marks secured in MA (Previous)'Examination(fuIIMarks: 500; Minimum PassMarks: 200) '27 
Grand Total (Full Marks 1000 Minimum Pass Marks 450) 

•1, 	
... èUIIft.t cs 	Classi 	II 	i 

Medium of Examination HINDI 	 Date of Announcement of Result 

Minimum Marks for Second Class: 450 	 '.: 	 Minimum Marks for First Class: 600 

Papei II - Modern Poetry 
Paper VII - Katha Sahitya 

TJE COPY 	 Paper VIII - Drama, Essay &.Other forms of Literature 

4_z~_ 	Paper IX - History of Hindi Litrerature & Literary Criticism 

Paper X - Viva Voce 

• 1 	 .' 

2. fr 	 ontroller of Examinations 
Date.. 

 ...... 

......................... 

Change(s) I Over script(s) should bear competent attestation of Manipur University with ofticial seal; else, 
Marks Sheet is invalid. 

6;~'( J~X4444e/ S;t4 
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c3 
No. 18I-!/99-3WD)L 	/ 

GOVERNMENT OF MANIPUR 
SOCIAL WELFARE DEPARTMENT 

IflhI)hdl 2_ 

DISABILITY CERTIFICA'rE 

fl-gexuO Al 
4' 

This is to certiiv that the Board tor Assessinent for Issue 
of Disability Certificate constituted 	1dc 	Envernment order No. 	7/3/97-S(s ), 	of 	15- -200. 	h , 	amineci Shri/S/i 

	.4i/. . 

..iecI ...... ........-€1/o.\v/o .Z1'... 
........o f 

• 	 -....... on.......... . andl 

iouicI hiii/her suitci-ing from 	 . 	. . 	....... 
.................................................. 

(degi-ce/se\'ei-itv of disability). 

Further. certified that Shri/S, /dA? 	........ 

Piisabi1.it.v condition is peITwent/conectab1e 

FRUE 	COPY 
	This certificat.e is valid up to ......................................................... 

4ZI-16  

Avoca e 

Member Secretan 

Mther 
(Ste 	r - ci Oo;rs 

forDisabUhy -anfict 

A - rJi I 
Singh 

gr ,t'i 	 Director. 
, K. 	w Sr" Social \Vclhirc Department. D;0p1 orowpo 	 Iniphal. 

Departn..'cl \V!fare 
Governrn t of 'vi uj our. 

D/P&S - 5497/30-1-2001 -Social Welfare - 10,000 - C15-2-2001 

c 



txue 
. 	

, . 

:. 0, 	

UE LASSES 

This is to certfp that 	
son/dan gizier of 

of village 	
...................... ....................  ....... ..... District Bishnupur in the Manipur 

State 	/zs to the 	 . 	 crnmztnity which is recognised as Backward Class under 
Government of India M1US/Ty of Welfare Resolution 

120il//95/LLt. dicd 24th May. 1995 ublithed 
in the Gaeit of Zndia Extraordinary Prt-J, Section-i, 
Jo, 88, dated the 25ih May, 1995. 

and/or /iisTh6 family ordinarily reside (s) in the 
ihnuntr Ditrict of Site Manimir S/ale. This is also to certify that !ze/thI does not belong to the persons/Section (Creamy Layer), 

TRUE COPY 	 mentioned in Column 3 of tile Schedule to the Government of 1ndia Department of personnel and Training 0. M. io. 36012122193 Esit. 
OCT), dated 08109193. 

4drocad 

Distr act 
IA 	 Deputy Commissioner, 

Dated/Bishnupar 	 Bishnupur District, , 	 The 	 Manipur, 

Sesb.I.g,. 1Ft. M** 



Jawahar Navodayá \tida1aya/) 
Rama 

7  -74ZTI 	 District Ukhrui, Manipur 
Ministrp of Human Resource Deve/op,n cut 

Department of Education .GovtofJ,idia 
S.P.O. Lamlong Bazar, Irnphal -795 010 

z e  

CERTI.ICTE' 

This is to certifythat Shri L. Surchand Slngh, served 
in this Vidyaiaya as. T..G.T.(Hindi) on Contract basis froi 
6th August 2002 to 5thF.eb:ruary 2003. 

He is sincere and diligent In his duties. 

He is not related to me. 

- 	 •. 	.....x1 ....SUB.RAM•AN 
- 

J,N  V. Lambul 
1)1st. Ukhru!1 M&n1.. 

S • • • • S 

1U E copy: 

4dvoa U 



• . f4W 

 
wFrRzqiT 

0• 
k1l -.ii.j)q qwT, 	1Ic.1- :Ij o?o 	 ' 

11 .........................  

/1 
Jawahar Navodaya Vidya1aya(tiv) 

Ramva 
District Ukhrul, Manipur 

Mi,, istrp ofHum an Resource Developm cot 
Departii en t of Education Govt. olindia 

S.P.O. Larniong Bazar, linphal - 795 010 

HEX? TRIFCE CERTIFICATE" 

This is to certify Lh3t s:ri L. Surchnnd Singh, served 
in tuis Vidvilia as T.G.T.(Hlndi) on Contract basis from 6th Feb. 
2003 to 31st March '03 and 2nd April '03 to 30th April '03. 

He is sincere and diligent in his duties. 

He is not related to :ne. 

( K. SiJ3RAiLANIAi1 ) 
PRINC IPAL. 

.N.V. Lambut 
Ukhru1 Manipur  

. . ...... 

TOUE CUPY 
X-Z9-  
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STfl.Cnd:O3794 	"J 
(03794) : 	

: 22530 	 - 
PHONE: (0): 2 2 5 3 0 

t 	:22803 (R):22803 

_ 5 'icn 	Ic1 	Jawahar Navodaya Vidyalaya 
-IHcl T1TTT 94Jcq 	 - 	 (Ministry of Human Resource) 

fim fmr, ir 	icii 	 Development. Govt. of India) 

ffqiq fT ci 	
. 	 Tawang District, Tawang 

	

i) fr-79014 	 ARUNACHAL PRADESH, Pin-7901 04 

ct)/çf 	 21 . 11.  

ri i R)h iT LA 1 CON C ;N 

ibis s to certiiy thet Shri L. urchand D ingh 

3/U Shri L. rrichoU ingh of Naaikhong Khu Lien PO.& 

Jistrio iShnuYr Manipur has been woring in this 

Jidyaleya since 07.37,2003 as PT(.Niridi) on contractla-L 

basis in the ooflSOi1ciatU(t salary of h.3OOO/-( iee- 

Lix thousand) only per vionth0 

He oears a good moral caracter' and devoted to 

his duty. I WSh him all succeSS in life. 

r 
' 	

C' •1 GIl 

/j 



- 	i k  All ne 
WdW .idki fthe1I 	 JAWAHAR NAVODAYA VIDYALAYA 
1f TTM f 	iici'-i 	 Miuistry of Human Resourct. DeveIopm.nt 

(ftTh fffi) 	 (Department of Education) Govt.of India 

r 	
- 90 	 Chukitong:Post Box No-90 

ciii) f- 798631  	 Wokha ( Nagaland  ) Pin —798631 0 
I'.No.1 /zEJNV/WKA/04-0/ 	 Dated: -  26/09/2005. 

To Whom it May Concern 

This is to Certif3i that Shri. Laishram Surchand Sing/i Sb o Shri L.Tornchou 
Sing/i of Village: Ngaikhong Khu.iien Disst: Bishnupur ( Manipur ) has been 

•  working as TG.T Hindi since 10 IlL  August 2005 on contract basis in this 
Vidyalaya . He is hard worker and he bears a good moral character this certificate 
is issued on his request. 

1 wish for his bright future . 	 r 

Acr  I'll f  Or 
(Ravindra J. Narasai) 

TT 	T:7 	i1 

Jjatr N. 	r. 

TRUE COPY 

Avoeah 

Oe. stz",~-el SAA 



ADexure/t 
/C 

JAWAHAR NAVODAYA \/IDYALAYA 
LAMBUI(RAMVA). 

I4]NI3TR Y OF HUMAN RESOURCES DEVELOPMENT 
{DepQrtment of EducatiDn) 

DISTRICT UXHRUL MANUR, 

Ref. No. 2-3/2001-2002JJNV.Rf[JKIJ 3 2 	32— 	 Dated.. t 1l / O 2- 

L'urchanr 	j--- 

Ngikhonn Khulien ,BiHnupur 

Subject:. Appointment to the post ofT 17 (H :Lndi) 	 on Contract basis. 

Sir/Me dam, 
You are hereby appointed as a 	TT(Hindi) 	 on Contract basis at JNV 

LambuiRaniva), Ukhrul District,Manipur as per reference No. 	2 C/2L1O..c 3/3NVH( IfFW ) /i 27: dt 5/0 5/02 

The following terms and conditions are given below : 
You will paid a consolidated pay of 5000/( Rupees  F1v thu no _- 	only) per 
month as per the norms of the Samiti. 
The appointment is given for 	179 ua's 	from the date of joining in the post or till such time 
the regular incumbent join in the post or whichever is earlier. 
You will not be entitle to any travelling allowances for joining the appointment. 
The competent authority reserves the right to tenninatc your service any time within the period, if incase 
your service or your demeanor is considered not satisfactory. Other tenns and conditions will be 
governed by the rules inforce in the Samiti from time to time. 
You arc required to produce the Degree/Diploma certificatc,Agc prove certificate etc. 
You are required to sign an agreement in the prescribed pbofoma paper to be executed by the Principal of 
the respective Vidyalaya before joining the post. 
If you accct the oiler on the above terms and conditions you may join the Vidyalaya on or before 
05-00-1.. 

Yours faithfully, 

Copy to:- 
1.Thc Officer Incharge, NYS SubRcgional Office, Shilchar. for 
.Concemecl File. 

3.P/F Concerned. 
1. ACCOUnt section. 

TSE Cory 
yf 

4dvocai 

(K. Subramaulan) 
PR1Nç 	pa1 

>LMrflbui 
flfm1nr 

(K. Subramanian) 
PRINCIPAL 

0e 1ilL//i&/k 



3 0  
- 

 NAVODAYAVWYALAYASAMITI 
REGIONAL OFFICE  

- 
- 	NONGRIM HILLS SHILLONG-793003 

- 	(MInistry Of Humarn Resourca Dev. 
Department of Educaflàn) 

- 	 4 

F.No.2-16/2002-NVS(SI-IR)  

) 

Phone o.-521363 
Fax No. 	0384 -521362 

emiI : nav&am@sancharnet.rn 

Dated 24,06.2003. 

Ix 

REGISTERED POST 
To, 

Sh.lSmt/Miss L. SIjrChir!d Ein g h 
Jgokhonq I<hulIen  

P,fl. Phir.795126 

Subject: -Appointment to the post of T(IT (Hindj) 
short term Contract basis. 

Sir/Madam, 

on long term/short 

You are hereby offered a post of 	TGT(H.irdfl 	on 
contract basis at JNV, 	3 aL0/ 	 -. distt. 	 _ __________ 
State f43i q 	- on the f6llowing terms and conditions :- 

I. You 	will 	be 	paid 	remuneration 	of 	Rs. 	5010/ 
LriVethousafld 	

) 
per month as per norms of the Samiti. 

The contract appointment, is given for period of 179 days from the date of joining in 
the post of TGT(Hind 1.) 	or till such time the regular incumbent joins in the 
post, which ever is earlier. 
You will not be entitled to any travellina aIlovance for ioinin2 the contract 
appointment. 
The competent authority reserves the right to terminate your services any time within 
the period and without any notice, if in case your service or your demeanor is 
considered not satisfactory. Other terms and conditions will be governed by the rules 
enforce in the Sa.rniti from time to time. 
You are required to produce the degree/diploma certificate of education, age 
certificate, etc. at the time ofjoining. 
You are required to sign an agreement in the prescribed proforma on Rs. 10/- (rupees 
ten only) stamp paper to be executed by the Principal of the respective Vidyalaya 
before joining the post. 
if you accept the offer on the above terms and conditions, y9u should report to the 
Principal JNV, 	distt. 	%Jfr 
positively on or after 2 -7--. p 	but before jo 9  o . 	failing 
which the offer be treated as cancelled. 

Yours faithfully, 

(D .HAZARJKA) 
DEPUTY DIRECTOR 

	

Copy 	forwarded to the 	Principal 	JNV, 	Distt. 
with a request to intimate the date of joining of the 

teacher immediately as and when he/she report for duty or otherwise and make a coitract 
agreement. 

TE copy 

	

n 	 . 	 DEPUTY DIRECTOR 
bi,nic iA2 

Advocaft 



51 
• : 	

NAVODAYA VIDYALAVA SAMITI 
- 	

- 	 REGIONAL OFFICE 
- 	NONGRIM HILLS SHILLONG-793003 

(MIIh-Y Of Humai Resource Dv. 
Department of Education) 

F.No.2-16/2002-NVS(SHR)  

iexureA/i(Sek') 
Phone No. : 0364 -521363 
Fax Plo. 0364 -521362 
email : navsam@saflcharnet.in  

Dated: 24.06.2003. 

Sh,ISmt/Miss L. Sjrchandc Singh 

L. Surchand Sinh_ 
Ng3ize1or1g, Khuuien, 
P.O. Bishnupur, 795126. 
Manip ur. 

Subject: -Appointment to the post 0f T (Hind i) 

short term Contract basis. 

Sir/Madam, 

REGISTERED POST 

on long term/short 

You are hereby offered a post of P GT (Hind 1) 
	

on 
contract basis at JNV, _____ - 4wii ( . 	 distt 
State 	 on the following terms and conditions 

I. You 	will 	be 	paid 	remuneration 	of 	Rs. 	60 00/... 

(_Six_pd 	) per month as per norms of the Samiti. 
The contract appointment is given for period of 179 days from the dat'e of joining in 
the post of PGT(Hindi) _pr  till such time the regular incumbent joins in the 
post, which ever is earlier. 
You will not be entitled to any travelling alio'ance for ioininiz the contract 
appointment. 
The competent authority reserves the right to terminate your services any time within 
the period and without any notice, if in case your service or your demeanor is 
considered not satisfactory. Other terms and conditions will be governed by the rules 
enforce in the Samiti from time to time. 
You are required to produce the degree/diploma certificate of education, age 
certificate, etc. at the time ofjoining. 
You are required to sign an agreement in the prescribed proforma on Rs. 101- (rupees 
ten only) stamp paper to be executed by the Principal of the respective Vidyalaya 
before joining the post. 
If you accept the offer on the above terms and conditions, you should report to the 

 776  Pincipal JNV, _______ 	_ 	distt. 	T/ LfAI4 	- 
positively on or after --_________ but before 	/_b / 	 failing 
which the offer be treated as cancelled. 

VTh PA - 0 79 if 	 ) Yours faithfully, 

' ARIKA) 
DEPUTY DIRECTOR 

e V F D A # Si .i h 
Copy 	forwarded to 	the 	Principal 	JNV, 	Distt. 

7— 4 ' _____ with a request to intimate the date of joining of the 
teacher immediately as and when he/she report for duty or otherwise and make a contract 
agreement. 

DEPUTY DIRECTOR 



VOD?A WRTA, *VA 
	 Mey an! 

IL U.* a- 9 4 A ryz .79 W,  M 4 	.. 
O 	 --'. 

F. 27 16I2005-NVS(SHR)IPS 
	 Dated 18/7105 

The Prnc1paIs, 
iawhar Navodava V1ds 
Marpur State. 

Snabjp,ct Apain iert of tathers on Cl3fltCt bas. 

The fQk.cwi teachers are to  be appked or ccntractuat bash in the. 

Vidyay shown agant thefr ra: 

r Tcdates 
c64 
UkhPA  

Thcubat 

Ukr 
C.C.. Pur 
C.C. Pur 
c.c.pir 
Chande4  

PGT(Pty)  

1 Cayfta Devi 	 PGT(1ThK k_ PGTEnJ  L 
3 AnnieCámiiiii 

takflth 	j]v 
nn V. Sanatombi 	 PGT(yL 

Priya KumarF1am 	PGj 
N. Linthoisana Chanu ___ PGT(CJem) 
C.h. Sat Ch. 	h 	PG 
Kh. BrojendraS 	PGT(Eco) 
(h. Jarina 	TGTndl) 

10 	- 

1I S.Shantievi 	 __________ 
13 V. Nea DI 	TGT(HindU Thba( 
4 

 

L. Sur- chad Sinh 	 TGT(rUn hnupurI Wokha 
15 M3. G&chul ppme4, 	TGT(Hlndi) C.0 Pur  
16 N. Ratna 	 E Ch&4 . 
17  Jtham Rlteshh 	TGT(EnJ) SEnapab 

19 
M. Ranita )e1 
Pebam Usharanl Del 	TGT(En) 

 Ukhru  
Thoubat {From PGT Ust) 

M. Anita Devi 	 TGT(n C.0 Pur (From PGT Ust)j 
21 KI 	-mTcn 
23  

0 W 
L. Pratap Sinh 	ThT(Math1 - 

rL.J 

24 Santa Wiakhocn 	 (Maths) iFiouba 
2!i Nonthombam Panchanjonj 	TGT(Mths) 

oè.  
Thoub&. 

You Are herhy request to Issue appointment order on contractuaL basis 
with a renuneration of Basic Pay + DA and appointmert with a condItion that 
th are appointed for a period of 89 days or till reuar Incumbent joins In the 
Vidyafayn whichever is erUest 

I1:4 
	

YMrs faithf4I!.y,  

I - 	 - 
Li 

c Sez"vLol ,64i'4 
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NAVODAVA VWYALAYA SAMtTt 	 Phone No. : 0364 -2521363 
- - REGOHAL OFFICE 	 .E 	ii34.2szta62 . 

,NNGRM IHLLS SfflLLOHG-793003 	 eniaI : iavsam©sancharnet.in 
(Ministry Of Human Resource Dew. 	 nvsroshiliong©reditfmail.com  
Department of Education) 	 U 	_ 
F. -2!2005-NVS/SHR(Pers)/2 )-O 	 Dated: Jan /1 42006 
ROLL NO 	 (ENVELOPE NO. J 

LAISH RAM SURCHAND 
SINGH, 
S/0 SH. L. TOMCHOU 
SINGH, 
NGA1KHUNG KHULLEN 
MAMANG, 
P.O BISHNUPUR, 
MANIPUR 

5012220026 - 

Subject: kiterview for the post of TGTHINDL) in Navoclaya Vidyafayas in North East 
- ....................... 

Sir/Madam, 

With reference to your application for the post of IT Hinfl in Navodaya Vidyalaya Samiti in 
NE Region, you are requested to appear before the Selection Committee fOr intervIew at the place, date 
and time given below: 

PLACE: NAVODAYA VIDYALAYA SAM1TI, 
REGIONAL OFFICE, 
NONGRIM HILLS, 
NEAR NAGALANB HOUSE, 
SHILLONG -793003 

DATE: 07/02/20006 

TIME : 0801), 

2. You are requested to produce the following documents at the time of interview 

I. 	Original certificates in support of Educational Qualifications and Date of Birth. 
Original Marksheet of all the year of study in Graduation/other qualifying diploma/Post 
Graduation/Bachelor of Education (BEd) etc. clearly indicating subjects offered and marks 
obtained in each subject during each year of study. 
If in the mark sheets for various years names of the subject offered are not given and in their 
place only code numbers of subjects are mentioned, in that case the candidates are required 
to produce a copy of key/certificate issued by the appropriate authority of the concerned 
University/Board indicating the code numbers along with names of the corresponding 
subjects. 
In case grades are awarded in any examination instead of niarks, the candidates are required 
to produce the formula for conversion of grade into marks duly certified by the authorities of 
the concerned University/Board 

ThJ E CWY 

44t,ocafe 

4 $MdL 
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In case you are claiming equivafence of your qtralitkationS  with the quaificatio1S notified 

for appointment. you must bring relevant documents issued by any competent authority like 
Association of Indian Universities, concerned Llniversity!Board in support of your claim. 
SC!ST'OBC Certificates flifl original from the Competent Authority. OBC candidates 

should bring OBC Certificate only in the prescribed proforma, copy of which is 

cncloseL 
In case you befong to pysicafly handicap category, original Medica' CertW,c.ate issued by 
competent medical authority indicating the extent of handicap must he produced. 
One duly attested recent passport size photograph of the candidates. 

g age relaxation, you must bring necessary certificate issued by In case you are claimin  
competent authority in support of your claim. 
Certificate of experience in teaching in Senior Secondary/Intermediate level as mentioned in 

your appficaion tbrm, duly counter-signed by the concerned District Education Officer/Other 

Competent Authority. 
ning to eligibility for the post, as per (aid down Any other document (in original) pertai  

criteria of Samiti published in the advertisement. 

IMFOR1 each thC 
above stated documents at the time of interview. You must, therefore 9  bring 

one set of attested photocopies of all the above mentioned documents at the 
time of interview.  
NOTE 2: You will not be allowed to attend interview if you fail to produce 
original certificates, mark-sheets and other documents mentioned at S.No. I, 
U, fit, Vt and VIH of Para-2 a1g with tbir 11este-d photocojpies at the 
time of lute rview.  

Final selection of candidates for appointment will be made purely on the basis of merit and subject to 
fulfillment of all conditions for appointment to the post. This interview letter is being issued to you subject 
to the,condition that you fulfill all the eligibility criteria stipula'ed for this post in the detailed advertisement 
published in Employment News dated July 2-8, 2005 and July 9-15, 2005. If any of the particulars 
furnished by you in the application is found incomplete or wrong or you are not fi.ilfilling any of the laid 
down criteria for the post by cut-off date of3l' July05 as stated in the advertisement or if you are found to 
have willfully suppressed any material information relevant to the consideration of you case, your 
candidature will be summarily rejected and you will not be interviewed without prejudice to any other 
action that may be taken in consequence thereof by the Samiti. In view of these, you must ensure that you 
possess the requisite qualifications and meet all other eligibility criteria before attending the interview. 
/o requcsr /1w chctge in the date olinterview wiJJ be entertained under any circurnstances. Samiti reserves 

th right ot postponing or deferring the date or mtervie In such an eveinua 1 a\ 
 

1.ntimation 'v-ill be sent to 
you for which no claims will be entertained against cancellation charges of ticket or otherwise. In additiOn, 
you may be required to overstay(by not more than one day), for which you would be required to make your 
own arrangements at your own expenses. 
No Traveling Allowance will be paid to you for attending the interview. However, unemployed SC/ST 
candidates. will he paid second class rail second class rail fare or bus fare from the shortest route from 
Railway Station/Bus Stand, nearest to tfiefr home/place of residence or ti-am which they shoiId aewa fly 
perform the journey (whichever, is less) for attending the interview, to the place of interview and back to the 
same station provided the first 30 Kms in both casers is to be borne by the candidate. Reimbursement will 
be restricted to the fare in respect of the balance distance, exceeding 30 Kms for onward journey and also 
tar return journey. iv  V 

(D. HAZAR1KA) 
DEPUTYCOMM1SSIONER 

4di'ocah 

V. 

Vi. 

vu. 

\: In 

ix. 

xt 
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Candidates Photograph 
and Signature as per 

record 

4/'  

ROLL NO 8301, 0. 0002 	APPLICATION NO.: 274812 

Name and Address of Exam inatioh Centre: 
KENDRIYA VIDYALAYA 
U'APHALNO1 
LAMPHELPAT 
IMPHAL 795004 

Name and Address of Candidate: 
L SHRAM SURCHAND SINGH 
C 0 LAISHRAM TOMCHOU SINGH 
NiGAJKHONG KHULLEN BPO 
N:GAIKHONG P0 BISHNUPUR 

95 126 

CENTRE_CODE' 

8301 

SUBJECT CODE 

01 

OPTION FOR REGIONAL 
LANGUAGEFO 

.S1JBJECT.PE9.'' -2 
(PI..refer instructlonshet), 

,S  

Ia.JiUA1 

k&Sigrl'áture.of Candidate 
9D.  

'S  

	

ism
5'r 	 Aj 

 

I'M ox  
C 	'VR1T 	 " 	 R 0 1 1 (\IF NT 

LAISHRAM SUPSCHAND SNGH 	 02870 
NGAIKHONG KHULLEN MANANG 	 1971010033 
PO.BISHNUPUR 
NEAR BISHNUPUR 	 .. ........ 
81.SHNUPUR  

MANIPUR 	 795126 	 71050768 

-anie ane •AJc1. 	w: 	Cet e 	 HINDI 	 L PANDU COLLEGE,  

GUWAHATI - 12 	 . 	. 	 • c:c:•''1Il m1 
•jai' 

4 	'S 

1.;r fliCi/JSSM('14fl ., 

Ndme and Address of Candidate: 	U.NO. : - 2450 

......._ 

/'S 	, Pi/ 

— .......................-. ...................____.. L._.L..d_S  

Name and Address of Examination Centre: 

KENORIYA VIDYAL."XA 
NARANGI 
P0 SATGAON 
GUWAHATI  

Roll Number 

0501160001 

Post/Post code applied for 

TGT:Hindi(1 6) 

Application Ref. No. 

05/01 	 1600016 

L. 
Controller Examinations 

c; 	hd14' 



€()/J#b, E 	 ' 	 - 	

iflexth 4,/7  
()I222:)uij 	AL,\M SHANI I)i V 	 Th-uci-7 	B 	I 	Ii i\N&MI,l!3..\NI) 	k} 	N1.-\N 	 .:IK,\ 	t i'I-2 t3Ri I 	IlIl,\I 	( )-I.AMIHI1l.P\I 	 1 1 1)  
)l222u1H 	HIN( 	I\N RI 'JI k \)' VI 	 'I \1r 7OR 	 'A( ()' 1()F\f)\ 	()j 	RAk 	I AI'II\I 	l)II \AI 'l I\lI III 	1\NIc MR 

! 	NDl 	()I222OO2I 	1 IIUNGANi SON1A ):vI 	IiR)N(!)Al (j()I'aI. SINGI I 	()2-.Iun-77 ()l 	; 	('/()-!H( )'(,MAN1 ( )l'\i. !N(l 	Lij)K MA(:IIAsI\!I I.I.IKAl 	(rIy-i\1IIIAL 	IMPI (Al. N1ANUt •I< 

19 	!'!IN 	501 2220024 	\k'A!ltN( 113AM I)lfl[N SINOH 	W,•\NGM WAI INGBA1 .ElKA 	01 -1:eb-74 013 	M 	(i( )-WANGA! WAI-kN(UAM 1.FIKAI 	IMPHAI. WEST 	P.0-WANGAI I3AZAR 	'- \k ANt iAl MANIII<- 

	

-9500 	 79500 	 . 
20 1,..' 	IND 	:) 1222()O26't.- 	LATSI1RAN1 StiRCIIAN) SIN(JI1 ._-' 	ASHRAM I()MCI IoU SINGIl 	- 	0 I -Jan-77 (B 	\l 	'1u Sh I... Ionlch()tu Sinh 	N(AIKIIt NG KIlL ill_EN MAMANG 	P.0 3ISHNLJPUI(. M.\NII't 1< 
-- 	-. 	795126 	 . 	 ---- 	 -"-S  
2 	NI)i 	((Jl 2270002 	\NFIA SN( I 	 0! -Apr-77 OR 	F 	N S AVENUE 	I-IAPI'Y Vi\Lj.I.V ,•\NI 	SIlCEIAR AssAM-78800 	 7800 
::. . 	IN 	10722200;4 	ALKA 1)!WAKER 	R. 	)l\k',\KLR 	2U-No-OS( 	I 	<v. NPC 	.\LOK N-\(;\R 	IiI3i'AI'iJR 	[)!S. i1 . AtJRAIYA (tU')-20624-l. 	 206224 
2.; 	I iNi 	1072220123 	GA.IENDRA SIN(iI I JIRRA.I PRASAD 	08-Jiii-3 SC 	M 	\'Ik). K)ikRtI (jADASIA 	iNHSIL IYANA DIS Yr . 131-IARA1p1;R (RAJ)-32 O2 	 202 
2.. 	I iINt)i 	'7222O 126 	GI-AN SHYAM F)AS 	MATA f)[t:IN 	4-Aiu.-77SC 	W. 	\k'ARI) - 3 MOiI/d l.A K.;GI)kARA V. I'. 0 TIJARA IL!-Sll. 	TIJARA I)IS IT ALWAR RAJ 3W4 I I 	 I 

	

2:1 IINDI 	1 1 )72220225 	MA NJ I j LAFA 	DF\'!NDER KVMAR 	-Dc-74 SC 	: 	(-23 	KRISiII \'IHAR 	'IFR) MARG 	CJK-I 	NLV l)ELHI - 10048 	I I()04X 

	

'i\I) 	I 072220.-S 	SiJ!S' KUM \R 	i F'. '\\4  C !-iA\D 	07 \ 	7 St.. 	NI 	kiV'1 A! . NJ NI \ ROAI) 	( )PI R I ( OMPI I \ MAi RkO ' L \ 	ENS I S N(..,RUR (P13 I 4b02) - 	IM'!) 	7222' ' 	VIk,-\S}1 \1AlA 	'SI-I \NLAR LAL \'l RM \ 	h Ot h2 SC 	\l 	SN( \'AA' r.. I R)'Ill \ 	'ORL) NO 19 	NIM k \ I II \N\ l)ISI 	'IAR (l<AI' I IAI\) 33271 
-. 	I N) 	03220(J 7 	 13!\iX 'ANl 	 I 4 Jul 79  SC 	 R \il WA\ Q I NO 7 I \ RB II . l3 	C I ( ) V' I \RSI 	I O\k \ I I \RSI 	DIS1 I lOSt IAN( \13AD \IP -161 I 11 	 4ö I I I I 
29 	I !IN1)I 	303222003' 	.IAI KLJMAR GAUR 	2-.Iun-76 SC 	NI 	Q.NO-A/2/123 	POST-AR.IIJNFPI R .AREA-\RAKEN LINE 	DIST-BtJRDWAN W13-713402 	 713402 
30 	I IN!)! 	303222000 	MAII[SH PRASAI) CI1ANC.ITIYA 	 I 7-Scp-79 SC 	M 	.INV AMARKANI.'\K 	DISI-ANUPPUR 	MP-484886 	 484886 

	

flND 	O3222)054 	.\IANO.; K MAR 	k AFl-I.'\NKAR 	3 l-Mav-75S(' 	M 	l.R .A1HANKj\R /\/I: Ml1 COIA)NY 	:-6 RASULIY,\ ROAI) 	ioN-I-IosI-1,\N;..\l3\1) 	DIST-H()SIIANGAJ3AI) MI'_4ô!(J0I 

2 H 1': 	3,  03227() 07 	MAN()RA'1A KAtiSHAI. 	 05-Sep-78 SC 	F 	SHRI T!RAl'I-I NAil-I 	I3-9 	NUL KIIAI)IA PRO.IEE 	ARIA-kI IAI)IA (UI .ON\ l( )WN-SI-IAK1INA(jAR 1)ISl1 SONLO1 Al1)R\ 	2. ) 22 

;3 	flN)i 	30$2220058 	MAYA SI -IALIKRAM l)EOGAI)E 	 1 0-Mav-77SC 	F 	AT+I'O-NAVIL(10N KI-IAIRI il-I PRASEONI PENCIl 	C/O-JNV NAVEGAON KIIAIR! 'ENcH D!S]-NAC;I'IJR MAHARAS1RA-44 I l0 44 i l0 

	

\Mt 	3032220074 	'RAGAil JENA 	 3-Feb-80 SC 	F 	QRNO-MA.) GGP COLONY ARIiA•RASLWARII 	1OWN-BlIUBANESIIWAR 	DISI-KIIORDA ORI.SSA-751011J 	 7511)10 

	

I END; 	3E322200Q) 	SAKAF USHA BIIAG WAN 	 5-Jin-72 SC 	F 	KANARK VIHAR-13 WING FM I NO-9 	'P. DESHMIIKH I3HAVAN lAO ROAI) 	NASHIK ROAD DiSr-NASI•IIK MAI-IARASTRA-422 IGI 

5NJAY KU.iAR GDU•R 	 22-Dec- 	 M 	(NO-A/2/I23 	POST 	.ENI:PI.JR A i Z FA - A P A K—'--  N LINE; 	DST-:RDW 	02 
7 	 20' 	'i \k Nil \ KUMARI 	 2 NO 71 SC 	I 	VII I + P051 I APRATIR 	AR! \ I3ARAUNI 	CII \ 31 GL'SARAI DS I 131 1 SAR \l 13111 AR 	1210 	 3i 1210 

38 	I END 	30322201 9 	SONIJ 	RAM SINGH 	01-Jun-SI SC 	Si 	S/O-RAM S1NGI-I 	D-I/42 	ASIIflK NAGAR SI-IAIIDARA 1)1ST-NORTH EAST DELHI-! 10093 	 110093 
39 	!-IlPTh 	4012220115 	R1!l'SIKHA DEKA ((MA CHARAN MEDHI 	30-Jun-71 sc 	F 	(/0-DMA CI IA!.AN MEDHI VILL-MUKAIMIJA DIST-NALI3ARI 	ASSAM-781 120 	 781126 
40 	I!INL) 	4012220021 	DEEPAK CHANDRA MALAKAR 	 31-Aug-71 SC 	M 	C/0 .IAWAHAR NAVOI)A\'A VIDYALAYA 	SFIPPA GUWAHAI'I 
-, I 	END! 	50! 2220003 	CHANI)AM BEDAMANI 1)EV! 	UI -Jan-78 SC' 	F 	AWANG SEKMAI AWAN(' LEIKAI 	KA.IENGLIMA NEAR FOOTBAI..L (iRO(JNI) 	MANIPIJR (IMPHAL WEST) -795136 	 795136 

42 	HINDI 	501222001! 	NANGMAITHEM SOMENDR() SINGH 	01-Jan-80 SC 	M 	KAKCHING TOREI. WANUMA NING THOU PARENG 	WINO-4 THOURAL 	MANIPUR-795103 	795103 
43 	lUND! 	5012220013 	NGANGBAM BRINALIN! 	 28-May-78SC 	F 	TENI)ONGYAN MAKLA I.EIKAI 	MANTRIPIJKHRI-795002 	 795002 
44 	IIINDI 	1072220016 	ALMA NEELAM SORENG 	EMIL SORENG 	19-Mar-80S1 	F 	SARDHNA CH(JWNI 	SARDHNA 	MERRUT UP-250342 	 250342 -i 	Il\ U' 	02220061 	131 NI PRAS l) MI I NA 	( AN(JA S I IAI Ml I N \ 	08-Aug,g151 	M 	VP() 'IIKARI \ 	H HSll SIKRAI V \' \ M NPUR 	DIS II DAUSA (RAJ ) 0i09 	 009 
46 	I INDI 	107222013 7, 	CURMLI 1 SINGH RAKHA RAM 	17 Ma 7S I 	M 	VILLAGE KIIANDA P.O.-H-Ill LI "IN 	I EHSII i\t I AOARI-I 	DIS Ii SO) AN (HP) 174101 	174101 
47 	1 INDI 	072220382 	ROOI' SINGH MEENA 	KISHAN I A!. MIEENA 	05-Dec-79 T 	M 	C/U- ITA RAM SHARMA 	I'NO -30 AGRSEN NAGAR VISTAR TONK I'l IA'FAK JAIPUR DIST JAII'LR (RAJASi'I-IAN i 	302015 

302015 
48 	HIN1)l 	1072220486 	SURESH KUMAR MEENA 	MAHALA RAM MEENA 	10-Dec-SI Si 	M 	VPO- SINGHANA WARD NO. 15 	MOH. MEENO KA SINGI-IANA 	DIST. JI-IUNJHUNU (RAJASTHAN.)-333516. 	333516 

49 	IIINI)i 	1072220532 	VINOD KUMAR MEENA 	HEER.1 LAL MEENA 	IS-Sep-SI ST 	M 	VPO NAGALA MEENA 	TEH- HINDAUN CITY 	KARAULIRAJASTHAN-322230 	 32223)) 50 	-!INDI 	3032220036 	JAI SINI]I-I MEENA 	15-Dec-74 ST 	M 	V. RAMI3AS P ANCIIAE AREA-HASWA DIS'l-DAUSA 	RAJASTHAN-303323 	 303323 
SI 	'FIINDi 	3032220042 	KATARA DIIARMENDRA I3HAJ THAVARAJI 	 01-Jun-74 ST 	M 	PUS') .IESINGP(JR iA BHILODA 	DIST-SAI3ARKANTHA 	GUJRAT-383245 	 383245 52 	HIND! 	3032220080 	RAGHUVEER PRASAD MEENA 	 13-Jan-79 ST 	M 	VILL-GAZIPUR, 	POST-KARIRI 	THE-1'ODAI3HIN4 DIST-KARAIJI,I RAJASTI-IAN-3216I I 	321611 53 	HINDI 	3032220096 	RISHIKESH MEENA 	GILASI RAM MEENA 	20-Aug-82ST 	54 	S/O-(5!LASI RAM MEENA 	VILL+P.O-TAJPUR GANGAPURCIT\' 1)IST-SAWAIMADHOPUR RAJASTHAN-322202 	322202 

54 	1-IINDI 	5012220004 	GAICHUI PANMEI 	07-Jul-75 ST 	F 	KEIKHU RONGMEI P0ST-SINGJMlNI DIST-EAST IMPHAL 	MANIPUR-795001 	795001 
55 	I-IINI)I 	5012220008 	N S CHRISTINA 	 3I-Mar-77ST 	F 	HJNO-27 NAGARAM 3-BLOCK 	P.O-LAMLONG 	1TY-IMPHAL DIST-IMPI-IAL MANIPLIR-79500I 	795001 56 	I-IINI)I 	5012220022 	TUNAPUI KAMEI YAIMA KAMEI 	03-Mar-75 ST 	F 	C/O-YAIMA KAMEI KEILOO KABUl 	IMPHAL EAST 	MANIPUR 

TR&Jpy 
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	 RECRUITMENT OF TEACHERS 

	 jjxur 4 /g 
IN NAVODAYA VIDYALAYAS 

It is for the information of all the candidates who had applied for the posts of PGTs, TGTs and Misc. Categories of teachers for Jawahar Navodaya 
Vidyalayas located in North Eastern.Region, Kashmir Valley, Leh, Kargil, Poonch, .Doda and Rajouri in J&K State & Lahaul Spiti and Kinnaur in H.P. for which written examination was conducted on 20th November,2005. 

TEACHERS BEING APPOINTED UNDER THIS RECRUITMENT DRIVE ARE REQUIRED TO SERVE IN NORTH-EASTERN REGION, J&K STATE AND HARD 
STATIONS IN H.P. FOR A MINIMUM PERIOD OF TEN YEARS. 

RECRUITMENT OF TEACHERS FOR JAWAHAR NAVODAYA VIDYALAYAS LOCATED IN NORTH EASTERN REGION. 

Interviews were conducted at Shillong from 6th February to 18th February, 2006. Click here to see the merit list. Offers of appointments will be sent by 
Regional Office, Shitlong subject to availability of vacancies and eligibility of candidates. 

RECRUITMENT OF TEACHERS FOR JAWAHAR NAVODAYA VIDYALAYAS LOCATED IN J&K STATE AND H.P. 

Interview were conducted at Jawahar Navodaya Vidyalaya, Ganderbal, Distt. Srinagar (J&K) from 25th January to 2nd February, 2006. Click here to see the merit list. Offers of appointments will be sent by Regional Office, Chandigarh subject toavailability of vacancies and eligibility of candidates. 

Top 

SPECIAL RECRU!TMENT DRIVE OF TEACHERS FOR N.E. REGION 
SI. No. Post Subject Cat. SL 	No. Roll No. Name of candidate 
129 TGT HINDI GE 1 1072220013 AKHILESH KUMAR SINGH 
130 TGT H1NDI GE 2 3032220132 VIJAY MANI TRIPATHI 
131 TGT HINDI GE 3 3032220107 SANTOSH KUMAR PANDA 
132 TGT HINDI GE 4 4012220019 SHIVENDU KUMAR MISHRA 
133 TGT HINDI GE 5 3032220088 RAKESH RANJAN 
134 TGT HINDI GE 6 3032220106 SANTOSH KUMAR PAL 
135 TGT HINDI GE 7 303222011 SUNIL KUMAR 
136 TGT HINDI GE 8 3032220039 JITENDRA PANDEY 
137 TGT HINDI GE 9 1072220397 SANJAY KUMAR MISHRA 
138 TGT HINDI GE 10 3032220075 PRAMOD KUMAR SINGH 
139 TGT HINDI GE 11 3032220137 VINOD KUMAR UPADHYAY 
140 TGT HINDI GE 12 3032220082 RAJESH KUMAR GUPTA 
141 TGT HINDI GE 13 3032220045 KULDEEP JINDAL 
142 TGT HIND! GE 14 1072220334 RAJESH TRIPATHI 143 TGT HINDI GE 15 4012220016 SANDESH KUMAR PANDEY 

Prov. DOBirth Sex PH Panel Status 
10/6/1 975 	M 
8/20/1982 	M 
7/23/1 978 	M 
12/2/1970 	M 
12/3/1978 	M 

1/2/1977 	M 
12/18/1970 	M 
1/1/1976 	M 
1/7/1976 	M 
1/1/1982 	M 
2/6/1975 	M 
7/15/1972 	M 
4/5/1 981 	M 
6/5/1975 	M 
3/1/1975 	M 

d 



3/1/1977 M 
3/1/1979 M 
4/30/1976 M 
12/15/1976 M 
10/24/1970 M 
4/1/1972 M 
11/9/1971 F 
2/1/1974 M 
10/12/1979 F 
3/5f 1972 M 
1/26/1976 M 
7/2/1 977 F 
3/1/1984 M 
7/5/1980 F 
1/18/1972 F 
2/1/1972 F 
9/30/1980 M 
3/1/1977 F 
11/17/1974 F 
1/7/1963 F 
8/1 6/1 976 M 
9/10/1976 M 
10/8/1976 M 
1/8/1977 F 
5/6/1972 M 
10/2/1980 M 
12/15/1979 M 
1/2/1981 M 
4/13/1966 F 
6/10/1978 M 
11/19/1980 F 
7/1/1 979 	M PH 
6/1/1978 F 
1/12/1976 M 
2/1/1974 M 

Sul 

RESERVE 
RESERVE 
RESERVE 
RESERVE 
RESERVE 
RESERVE 
RESERVE 
RESERVE 
RESERVE 
RESERVE 
RESERVE 
RESERVE 
RESERVE 
RESERVE 
RESERVE 

8/9/1982 M PH 
7/24/1979 M 
4/4/1 977 M 
6/22/1 979 M 

6/2/1 977 	F 
4/16/1973 M 
4/1/1977 F 
9/20/1 979 M 

144 
145 

TGT 
TGT 

HIND! GE 16 3032220044 KRISHNA BIHAR! RAI 
146 TGT 

HIND! 
HIND! 

GE 
GE 

17 4012220008 JAHERUL ISLAM SIKDAR 
147 TGT HIND! GE 

18 
19 

3032220063 NARENDRA KUMAR PANDEY 
148 149 TGT HIND! GE 20 

1072220281 
5012220012 

NIRBHAY KUMAR SINGH 

150 
TGT HIND! GE 21 5012220001 

NARENDRASHARMA 
ARIBAM CHETAN KUMAR SHARMA 

151 
TGT 
TGT 

HIND! GE 22 4012220002 ARCHANA KUMARI 
152 TGT 

HIND! 
HIND! 

GE 
GE 

23 5012220016 NOOROIBAM PRIYOKUMAR S!NGH 
153 TGT HIND! GE 

24 
25 

1072220090 
1072220262 

CHHAVI PANDE 
NARENDRATHAKUR 154 

155 
TGT 
TGT 

HIND! GE 26 4012220003 ARJUN J GAIKWAD 
156 TGT 

HIND! 
HIND! 

GE 
GE 

27 3032220143 M S RITAMBHARA 
157 TGT HIND! GE 

28 
29 

3032220076 PRASHANT KUMAR 
158 TGT HIND! GE 30 

3032220141 
3032220060 

YASHODHARA 
NADAR PUSHPA ANIL KUMAR 159 

160 
TGT 
TGT 

HIND! GE 31 5012220017 RAJKUMARI RATNAKUMAR! 0EV! 
161 TGT 

HIND! 
HIND! 

GE 
GE 

32 1072220339 RAKESH KUMAR 
162 TGT HIND! GE 

33 
34 

3032220046 KUMARI ANUPAM GUPTA 
163 TGT HINDI GE 35 

6012220001 
3032220069 

ANAMIKASHOME 
NIRUPAMAKUMARI 164 

165 
TGT 
TGT 

HIND! 
HIND! 

GE 36 1072220164 K. JOG! MARTHANDA SRIDHAR 
166 TGT HIND! 

GE 
GE 

37 
38 

2012220035 
3032220112 

RAVI KANT 
SHASHI KANT SINGH 167 

168 
TGT 
TGT 

HIND! 
HIND! 

GE 
GE 

39 4012220012 NANDINI DEB 
169 TGT HIND! GE 

40 
41 

3032220079 PRAVESH CHANDRA SAXENA 
170 TGT HIND! GE 42 

3032220128 VED PRAKASH SHARMA 
171 TGT HIND! GE 43 

3032220006 
107222451 

AMRISH GUPTA 
SONTAKKE BALAJI LAXMAN RAO 172 

173 
TGT 
TGT 

HIND! 
HIND! 

GE 
GE 

44 3032220043 KIRAN SHARMA 	 PROV 
174 TGT HIND! GE 

45 
46 

1072220506 UMESH BHARDWAJ 
175 TGT HIND! GE 47 

4012220013 NOOR JAHAN BEGUM 
176 TGT HIND! GE 48 

4012220001 ANAND KUMAR PANDEY 
177 TGT HIND! OB 1 

4012220007 GITANJALI KAL!TA 
178 TGT HIND! OB 2 

1072220409 SANTOSH KUMAR 
179 TGT HIND! OB 3 

5012220024 WAHENGBAM DEBEN SINGH 
180 TGT HIND! OB 4 

1072220443 
3032220133 

SHRAVAN RAM 
VIJAYSINGHDANG! 

TJ- 181 
182 

TGT 
TGT 

HIND! OB 5 3032220015 BHANU PRATAP 
183 

HIND! OB 6 3032220073 PAVAN KUMAR SINGH 
184 

TGT 
TGT 

HIND! 08 7 5012220021 THONGAM SOMA 0EV! 
185 TGT 

HIND! 
HIND! 

OB 
OB 

8 
9 

3032220103 
6012220002 

SANTOSH 
186 TGT HIND! 08 10 3032220059 

ANITA SINGH 
MUKESH KUMAR 

187 TGT HIND! 	08 11 4012220009 JAN MOHAMMED ANSARI 2/6/1 972 	M 



188 0 	189 
UGT 
TGT 

HINDI 
HINDI 

06 
08 

12 1072220536 VR SINCH 5/1/1973 M 
190 TGT HNDI 06 

13 
14 

4012220014 
5012220014 

RAJEEV KUMAR 1/1 5/1 972 M 
191 TGT HINDI 06 15 5012220015 

NINGOMBAM USHAKIRAN DEVI 2/10/1979 F 
42 TOT HJNDI 0B . 1 J012220026 

NONGTHOMBAM BROJENDRO SINGH 	2/1/1 972 M 
193 194 TOT HfNDI 06 17 501222007 

LAISHRAM SURQ D 	GH 
M. RADHESANA 

1/1/1977 (4 	PH 
TGT HINDI 08 18 5012220005 KHOIBAM JERNA 

4/3/1977 
195 TGT HINDI OB 19 3032220051 MANSH KUMAR 

11/3/1977 F RESERVE 
196 TOT HINDI OB 20 4012220017. SATYAJITSAHA 

4/1/1 972 M RESERVE 
197 
198 

TOT HINDI OB 21 5012220010 NAMEIRAKPAM RENUBALA CHANU 
7/4/1976 
4/1/1 975 

M. 
F 

RESERVE 

199 
TOT 
TGT 

HINDI 
HINDI 

08 
08 

22 5012220006 LAIMAYUMPREMLATASHARMA 2/1/1971 F 
RESERVE 
RESERVE 

200 TOT HINDI 06 
23 
24 

3032220114 
1072220162 

SHEEBARAVEENDRAN 5/12/1975 F RESERVE 
201 TGT HiNDI OB 25 1072220145 

JITENDRA KUMAR 
HEM CHANDRA 

5/1/1 977 M RESERVE 
202 TOT HINDI 06 26 1072220516 VIDYOTTMA 

7/10/1 979 M RESERVE 
203 TGT HINDI OB 27 5012220019 SALAM SHANTI DEVI 

8/1/1983 F RESERVE 
204 TGT HINDI 06 28 . 	3032220072 PATIL DADABHAU SANTOSH 

10/8/1 978 
1/1/1979 

F RESERVE 
205 TGT HINDI OB 29 3032220099 SANJAY KUMAR M RESERVE 
206 TGT HINOI 06 30 4012220010 LAKHINDRAKUMAR 

5/25/1 970 M RESERVE 
207 TGT HINDI 06 31 1072220361 RANVIR KUMAR 

2/1/1983 M RESERVE 
208 TGT HINDI OB 32 4012220018 SEENA K K 

1/19/1975 	M PH RESERVE 
209 TOT HINDI OB 33 5012220002 ARIBAM SOBITA 

5/4/1 971 F RESERVE 
210 TGT HINDI 08 34 4012220004 ASHOKKUMAR 

4/2/1 973 F RESERVE 
211 TGT HINDI Sc 1 3032220050 MAHESH PRASADCHANGUTIYA 

10/1/1966 
9/17/1979 

M RESERVE 
212 
213 

TGT 
TOT 

HINDI 
HINDI 

Sc 
Sc 

2 3032220074 PRAGATI JENA M 
2/13/1980 F 

214 TGT HINDI Sc 
3 
4 

1072220014 
3032220035 

ALKADIWAKER 
JAI KUMAR GAUR 

11/20/2005 F 
215 TGT HINDI Sc 5 1072220523 VIKASH MAHRA 

6/25/1976 
10/1 5/1 982 

M 
216 
217 

TGT 
TOT 

HINDI 
HINDI 

Sc 
Sc 

6 5012220013 NGANGBAM BRINALINI 
M 

5/28/1978 F 
218 TGT HINDI Sc 

7 
8 

3032220100 SANJAY KUMAR GOUR 12/22/1 979 M 
219 TOT HINDI sc 9 

303222.0098 SAKAT USHA BHAGWAN 1/15/1972 F 
220 TGT HINDI sc 10 

3032220057 MANORAMA KAUSHAL 9/5/1 978 F 
221 TGT HINDI sc ii 

1072220126 GHAN SHYAM DAS 8/14/1 977 M 
222 TOT HINDI sc 12 

5012220003 
3032220110 

CHANDAM BEDAMANI DEVI 1/1/1978 F RESERVE 

CUP 223 TOT HINDI sc 13 1072220123 
SHAKUNTLA KUMARI 
GAJENDRA SINGH 

11/25/1971 
7/8/1 983 

F RESERVE 

T 224 TOT HINDI Sc 14 3032220054 MANOJ KUMAR 5/31/1975 
M RESERVE 

225 TGT HINDI sc 15 5012220011 NANGMAITHEMSOMENDROSINGFI 1/1/1980 
M RESERVE 

t77 
226 TGT HINDI sc 16 1072220225 MANJU LATA 12/1 5/1 974 

M RESERVE 
227 
228 

TGT 
TGT 

HINDI Sc 17 3032220058 MAYA SHALIKRAM DEOGADE 5/1 0/1 977 
F 
F 

RESERVE 
RESERVE 

229 
HINDI sc 18 4012220015 . RUPSIKHADEKA 6/30/1971 F 

230 
TGT HINDI Sc 19 3032220017 BINDU RANI 7/14/1 979 F 

RESERVE 
TGT HINDI ST 1 1072220064 BENI PRASAD MEENA RESERVE 

8/8/1 981 M 

'lcJ llov 



t Anexure 
TO 

The Commissioner, 
Navodaya Vidyalaya Samiti. 	 . 

Subject :- REQUEST FOR TO GIVE POSTING LETTERS. 

Dear Sir, 

With reference to your advertisement in Regional News Paper a direct recruitment for 
"Special Recruitment drive for Recruitment of teaching for Vidyalaya located in the state North 
Eastern Region." 

I also apply in the T.G.T. Hindi and selected written exam twenty No. in the OBC list Roll 
No. 5012220026. Again I have selected in interview in the 16th No. OBC PH Categories ac- 
cording to top list. 

AS WELL AS ONLY EDUCATIONAL QUALIFICATION: 

 Matric BOSEM - 	 1992 

 10+2 CHSEM - 	 1994 

 B.A. M.U. - 	 1997 

 M.A. Hindi M.U. - 	 1999 

 Rastravasha Kovid R.P.S. Wardha - 	 1989 
(equivalent to 10+2) 

 RastravashaRatna R.P.S.Wardha - 	 1994 
(equivalent to B.A.) 

 Hindi Shikshan Parangat (BEd) M.U. - 	 1996 (BEd.) 

CO-CURRICULAR ACTIVITIES: 

01. 	Enrichment Course in Agra 	 : 	2-4-1997 to 17-4-1997 

02 	Workshop for Non-Hindi Neo Hindi Writers 	 16-11-1998 to 23-11-1998 

from in Imphal. 
03. 	Workshop for Non-Hindi Neo Hindi Writers 	: 	12-9-2000 to 19-9-2000 

from in Payyanur, Kerala. 

TEACHING EXPERIENCE J.N.V. ONLY: 

Jawahar Navodaya Vidyalaya Ramva Ukhrul 
Manipur 
Jawahar Navodaya VidyalayaTawaflg (A.P) 

Jawahar Navodaya Vidyalaya Wokha 
Nagaland 

6-8-2002 to 30-4-200 3 
(T.G.T. Hindi Contract) 
7-7-2003 to 3 1-3-2004 
(F.G.T. Hindi Contract) 
10-8-2005 to 31-3-2006 
(T.G.T. Hindi Contract) 

Having passed these all categories, I would like to grant posting letter and would like to 
mention it also that, all the selected candidates whose qLialified in the top list above and below 
my serial No. were also already got their posting. 

I therefore, request you to kindly grant my posting with charge of duty, I hope my applica-
tion will received your kind and sympathetic consideration. 

Hoping to receive a favourable response. 

- Yours faithfully, 

(LAISHRAM SURCHAND SINGH) 
Contact No.09436289639 
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2 MR2Oi1 
IN THE CENTRAL AIMIS4'1 

GUWAHATI *ENcHGUWMiA 

ORIGINAL APPLICATION NO.247/2006 

IN THE MATTER OF: 

O.A. NO. 247/2006 

Shri L.Surchand. Singh 

-Vs.. 

Union of India & Ors. 

Applicant 

Respondents. 

IN THE MATTER OF: 

A Written Statement filed on behalf of the 

Respondent Nos. 2 and 3 in the aforesaid 

Original Application. 

WRITTEN STATEMENT 

I Shri Debananda Hazarika aged about 5 years, presently serving as the 

Deputy Commissioner, Navodaya Vidyalaya Samiti, Regional office, Nongrim Hills, 

Shillong, Meghalaya- 783003, do hereby solemnly affirm and state as follows:- 

That I am the Deputy Commissioner, Navodaya Vidyaiaya Samiti, Shillong, 

Meghalaya and I have been impleaded as the respondent No.3 in the said 

Application and as such, I am fully acquainted and well conversant with the facts 
0 

and circumstances of the instant case and competent to swear this affidavit. I have 

been duly authorised to swear this Affidavit on behalf of the Respondents No.2 

That save and except the statements made in the Original Applicant, which have 

been specifically admitted herein below, the rest shall be deemed to have been 

denied by the answering Respondents. 
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That, prior to contending the statements and averments made in the Original 4 
Application, the Deponent begs to place the following facts for due consideration. 

of this Hon'ble Tribunal: (i) That the Navodaya Vidyalaya Samiti issued an 

advertisement in the month of July 2005 for Special Recruitment Drive_for the 

Vidyalayas located at the States of North Eastern 	per the said 

advertisement candidates were to be recruited for the post of Teachers (PGT, 

TGT, Miscellaneous category) on direct recruitment basis. For the post of TGT, 

the educational qualification as envisaged in the advertisement were- 

TGT: Four year integrated degree course of Regional College of 

Education of NCERT with minimum 50% marks in relevant subject as 

well as in the aggregate. 

A bachelor degree or equivalent from recognized University with 50% 

marks in concerned subject and in aggregate with subject combination as 

follows:- 

Sl. No. Post Subject 

1 TGT Hindi/English Hindi/English as elective sUbject at 

degree level respectively. 

Besides the above qualifications a B.Ed. Degree from a recognized University 

were also a primary requisite along with competence to teach through English or 

Hindi. 

A copy of the said advertisement is armexed 

herewith and marked as ANNEXURE-'A' 

That subsequent to such advertisement a total of 282 applications were 

received for the post of TGT (Hindi). The applicant was one such 

candidate. Accordingly, a written test was held on 20.11.2005 and a total 
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number of 190 candidates were selected in the said written test. Out of 190 

candidates who were then called for interview between 06.02.2006 to 

18.02.2006, only 111 were selected in the following manner:- 

General Category 	- 	48 

Other Backward Classes 	- 	34 

Schedule Caste 	 - 	19 

Schedule Tribe 	 - 	10 

Total ill 

iii) 	It is further pertinent to mention herein that a total number of 5 physically 

handicapped persons had qualified the written test, out of which 4 

physically handicapped persons have been appointed, - whereas the 

candidature of one person has been rejected, who is the Applicant himself. 

It is pertinent to state that the 3 out of the 4 physically handicapped 

persons who have been given appointment, were placed above the 

applicant in the select list so prepared and were also duly qualified. The 

said 3 candidates were at Sl. No.156, 175 and 179 whereas the name of the 

applicant figured at Sl. No.192. The 4 "  physically handicapped candidate 

who has been given appointment subsequently, was although placed below 

the Applicant, however he possessed the requisite qualifications and 

therefore has been granted appointment. 

A copy of the select list has been annexed as 

ANNEXURE —A8 of the Original 

Application. 

iv) 	That as per the own admission of the Applicant, the subject opted for by him 

in the 3 year degree course did not include Hindi as an 'elective subject'. As 

such, the applicant did not fulfill the basic primary requirement as envisaged 

in the advertisement issued in July 2005. The said fact is borne out of the 

application from so submitted by the applicant before the Navodaya 
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Vidyalaya Samiti. Hence the Scrutiny Committee did not find him fit to be 

appointed as TGT (Hindi) on a regular basis and his candidature was 

accordingly disqualified. 

A copy of the said application form so 

submitted by the applicant is aimexed 

herewith and marked as ANNEXURE-'B' 

v) 	That, the aforesaid facts clearly reve1 that the applicant does not possess 

the requisite qualification to be appointed am regular basis, to the post of 

Trained Graduate Teacher in Hindi and as such the claim of the applicant 

cannot be considered the same being misconceived. 

That, the statements made in paragraph 1 are denied by the Deponent and the 

Deponent further reiterate the statements made in paragraph 3 herein above. 

That, with regard to the statements made in paragraphs 2 and 3 of the Original 

Application the Deponent has no comments to offer. 

That, with regard to the statements made in paragraph 4 (i) of the Original 

Application the Deponent states that Rastrabhasa Ratna Degree in Hindi is a one 

year degree course only whereas the Samiti specified in the advertisement tho.L- 
4 v 	 I  
.TGT (Hindi) one should have Hindi as aelective subject in the 3 years degree 

course. Hence the Applicants claim is not justified. It is further pertinent to / 

mention herein that the Applicant possesse&'Hindi Ratna Degree'. As per the 

Circular dated 18.02.1970 of the Rastrabhasa Prasar Samiti, Government of India, 

the examination which have been granted recognition are not to be considered to 

be equivalent to the degree as shown in below:- 

Degree Granted Recognition 	 Equivalent Examination in Hindi 

Parichay 	 S.S.C. 

Kovid 	 Inter 

Ratna 	 B.A. 
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The said Notification categorically clarifies that the Hindi Ratna Degree is not to 

be considered as equivalent to a degree of B.A. Be it ftirther stated that the 

Applicant had procured a total of 44.71 percentage marks in the said Ratna Hindi 

Examination whereas the requirement as per the advertisement dated July 2005 

was a minimum 50% mark in the subject at the Degree level. 

The Deponent craves leave of this Hon'ble Tribunal 

to produce a copy of the Notification dated 

18.02.1970 as and when deemed essential by the 

Hon'ble Tribunal. 

That, with regard to the statements made in paragraphs 4 (ii), 4(iv) and 4(v) of the 

Original Application, the Deponent does not admit any statement which is not 

borne out of records. 

That, with regard to the statements made in paragraph 4 (iii) of the Original 

Application, the Deponent states that the appointments of the Applicant so made 

earlier were purely on contractual basis and not on regular basis. In this context 

the Deponent once again reiterates the fact that the Deponent does not posses the 

requisite qualification to be appointed on regular basis. 

That, with regard to the statements made in paragraph 4 (vi) of the Original 

Application, the Deponent states that the Applicatibs was not given appointment l 

due to non-fulfillment of educational qualification criteria as per the requirement 

of the Navodaya Vidyalaya Samiti. 

That, those statements made in paragraphs 5(i), 5(u), 5(iv), 5(v), 5(vi) and 5(vii) 

the Deponent has no comments to offer. 

That, with regard to the statements made in paragraph 5(iii) of the Original 

Application, the Deponent states that the Applicant's appointment in various 

places was on contractual basis, which was only for a short period. As such, his 

claim for the regular appointment without the requisite qualification is not 

justified and cannot hold sway. 
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That, with regard to the statements made in paragraphs 6 and 7 of the Original 

Application, the Deponent has no comments to offer. 

That, with regard to the statements made in paragraph 8(i), 8(u) and 8(iii) of the 

Original Application, the Deponent reiterate the statements made in paragraph 3 

hereinabove. 

That, with regard to the statements made in paragraphs 9 and 10 of the Original 

Application, the Deponent has no comments to offer. 

That, in view of the facts and circumstances narrated herein above it is evident 

that the Applicant, not being eligible to be appointed to the post Trained Graduate 

Teacher (Hindi), cannot claim any relief in equity. None of the ground so averred -to, 

in the Original Application are legally tenable ground and as such the reliefs so 

sought for by the Applicant cannot be, acceded to. The Original Application is 

accordingly liable to be dismissed at the threshold. 

VERIFICATION 

I, Shri Debananda Hazarika aged about 56 years, presently serving as the 

Deputy 'Commissioner, Novodaya Vidyalaya Samiti, Regional office, Nongrim Hills, 

Shillong, Meghalaya- 783003, do hereby verify that the statements made in paragraphs 

written katement are true 

to 	my 	knowledge 	and 	those 	made 	in 	paragraphs 

....................are true to my knowledge derived from 

records and rest are my humble submission before this Hon'ble Tribunal. I have not 

suppressed any material fact. 

And I sign this verification on this &Day of March, 2007. 

DEPONENT 
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	 ANMXURE.6~A  

NAVODAYAVIIYV'ALAYASAMITI 	 - 

(An autonomous organization under Ministry of HRD, Deptt of-Education Government of India) Regional Office, $hillong 
SPECIAL RECRUITMENT. DRIVE FORRECRUITMENT OF TEACHING FOR 

VIDYALAYAS LOCATED IN THE STATES OF NORTH EASTERN REGION 
Navodaya Vidyalaya Samiti, Regional Office, Shillong invites applications in prescribed format, from eligible Indian Nationals for filling up of vacancies and for drawing a panelof candidates for the posts of teachers (PGT 
TGT & Misc. Category) on DIRECT RECRUITMENT basis in the Jawahar Navodaya Vidyalaya (hereafter JNV) located in North Eastern States. The selected candidates will be posted to JNVs and will have to serve 
beyond 10 years in these Vidyalayas. . - 

Pay Scale: 
PGT-Rs.6500-200-10,500 
TGTandTGT(Misc.) - Rs. 5500-175-9000 

Upper Age LimIt: 
(i) POT -40 years as on 31.7.05 (ii) TOT- 35 years as on 31.7.05 

TGT(Misc.)3Oysarsason3l.7.05 

Educational QualIfication.: 
POT: 	(a.-.Masters degree in concerned subject with minimum 50% 

marks from recognized University. 
BEd or equivalent from recognized University 
Proficiency in teaching through English and Mmdi tanguage 

DESIRABLE: Exp!Inerice of teaching in relevant subject as TOT in 
recognized schools. Experience of working in Residential 
school, Knowledge of Computer. 

TOT; 	(a) Four year integrated degree Course of Regional College of c 
Education of NCERT with  minimum 50% marks in relevant 
subject as well as In the aggregate 

OR  
A bachelor degree or equivalent from recognized 
University  with  50% marks in concerned subject and in 
aggregate with subject  combination as follows :- 

SI. No,- Post 	 Subject 	 - 

..-( TOT Hindi/English : Hindi/English as elective iubject at degree 
• 	level respectively. 	- 

TOT Maths 	: Physics, ChemisU Maths at degree level. 
TGT S cience 	: Botany, Zoology, chemistryi degree level. 
TGT Social Studies: History  or Geography plus any two subject  

from History, Geography ,  Economics . 
Pol itica l Science. 

B.Ed or equivalent from recognized University  - 
Competent to teach through English and Hindi/concemed Regional 
language as the case may be (Reg ional Language option to be given in 
the application) 

DESIRABLE: Working in Residential school and knowledge of 
Computer desirable. 

TOT (MIsc.) 
Art Teachor(a)Five years recognized diploma in any discipline of Fine art 

after passing Cla ss  X Exam. 
OR 

Post G raduate degree In Drawing and Painting. Fine A rt  
from a recognized  Universitylinstittjtmon. (Degree of 
Bachelor of fine arts after Class XII Will be considered  as 

tlinlrirna in Fin., Art after Class Xl 

PART - I 
Name of Posts:- 

Post Graduate Teachers (POT) in English, Hindi, Physics, Chemistry, 
Mathematics, Economics, Biology, History, Geography and Commerce. 
Trained Graduate Teachers (TOT) in Hindi, English, Mathematics, 
Social Studies and Science. 
Misc. Category of Trained Graduate Teachers (TGT Misc.) in Art. Music. 
Physical Education (Male & Female) and Library  Science. 

DESIRABLE: BEd degree, working knowledge of English and Hindi or 
other Reg ional language and Experience of working in 
Residential School desirable: 

Music Teacher: Five yea rs  study in Music Institution equ ivalent to 
Graduat&Post Graduation from recognized Un iversity! 
Institution. 

OR 
Bachelor degree in Mu sic from recognized University  and 
BEd.. 

OR 
Higher/Senior  Secondary with anyone of the following: 
Sangeet Visharad of Gandarva Uaridyalaya Mandal, 
Bombay or Bhatkhande Sangeet Vidyapeeth. Lucknow or 
Indira Kala Sangeet Vishwa Vidyalaya. Khairagarh (MP)or 
Sangeet Prabhakar Examination  of the Prayas Sangeet 
Samiti, Altahabad. 

OR 
Following DegresDipIorna awarded by Pracheen Kata 
Kendra Charsd.gartt. 

Sangeet Bhaskar with Graduation in any discipline. 
Sangeet. Nritya Bhushan with  Graduation In any 
discipline 
Sangeet Shushan or Sangeet Nritya Visharad with  
Class XII or  equivalent 

IESIRABLE: Working, knowledge of EnglisMlindifRegional Language. 
Experience of working in Residential school desirable :  

Physical Education Teacher: 	 ,• 

BREd from Recognised institution 
DREd (minimum one year academic session) with 
admission qualification at least Graduate of a 

• 	recognized university. .. 

DESIRABLE: Working knowledge of EnglisWHlndilRegional Language 
and Residential school Library Science. 
(a) University(Recognized)degreemLibrarySdence. 

OR 	 . 

Graduate with one year Diploma in Library Sctènce from 
Recognized institution 

DESIRABLE: Working knowledge of English/I-Iiratl/Regional Language 
and Residential school. 

Modeof Selection 	h 
PART - II 

The Cut-Off date for determining various eligibility criteria (Educations, 
qualification, age limit etc.).will be 31.7.2005. Applicants must satisfy 
about their eligibility as on 31.7.2005 before applying. 
Relaxation In the upper age limit (as given against each category of 
post above), will be admissible as per rules. 
The interviews for recruitment to the above mentioned posts will be 
held at Guwahati OR ShiUong. 
Candidates short lsted for interviews will be sent individual Interview 
call letters. No candidate will be permitted to appear in the interview 
without the call letter. 

5. The decision of the Samiti about the mode of selection to the above 
posts and eligibility conditions of the applicants for interview shall be 
final and binding. No correspondence will be entertained in this regard. 

HOWTO APPLY 
Last date of receiving application is 20th July. 2005. 
Applications must be wbmitted in the prescribed format published as 
annexure to this advertisement. All candidates must attach attested 
copies of their educational qualification certificates, mark-sheets and 
other certificates such as oxpenence, OBC, SC & ST category 
certificates etc. A recent passport size photograph of the candidate 
must be pasted in the space provided. Only those 080 categories 
which are recognized by 601 will be considered for appointment under 
OBC category. 	. 

Application must be accompanied by a non-refundable fee of Rs. 2501- 
• (Rupees Two hundred and fifty only) in the form of demand draft valid 

for 6 months (3 moriths In the case of locally dra'wo pay ordefs) in 
favour of Mavodaya Vidyaiaya Samitf payable at State Bank of India. 
Shiilong. • 	 . 	 -. 

No fee is required to be paId by candidates belonging to 
801ST/Physically Handicapped and Es-servicemen categories. 

Candidate must write on the envelope In which he/she sent application 
.as-ApplicationforthePostof 	 in CapItal Letters. 

Duly filled in application, complete in all reit.pect must reach by ordinary 
post only, latest by;Oth July. 2005 at the address given below 

DEPUTY COMMISSIONER, 
• NAVODAYA VIDYALAYA SAMITI, 

NONGRIM HILLS 
(NEAR NAGALAND HOUSE) 

SHILLONG - 793 003; (MEGHALAYA) 
Application sent at any other addresses will not be considered. 

GENERAL INSTRUCTIONS TOThE CANDIDATES 
The Samiti may take up the verification'óf eligibility of the candidate at 
any point of time prior to or after the completion of the selection 
process. If it is found that the candidate is not eligible his/her 
candidature shall be summarily rejected. 
Anydispute with regard to this recruitment wilt ti. subject to the court 
having its jurisdiction in Guwahati only. 
Selected candidates are liable to be posted o"ny'in t1he JNVs located in 
States of North-East Region. For appointrrient to the post of TGTs 
(other than TOT (Hindi & English), the candidates are likely to be 
posted In the satmr state where the concerned regional language 
opted by the candidates is spoken. 
Selected candidates will initially be on probation for a period of two 
years, wtiich can be extended at the discretion of the competent 
authority. 	 - 

In case of any discrepancy or variation in the tanslated version of this 
advertisement i.' found in Hindi or any other language, the text 
provided in the English version will be treated as final. 

an a,, p a pa Cl 
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• 	. 
SlECAL RECRUITMENT DRIVE 2005 

4PPUCATION I?OR THE PO OF 

l)atQ Of intevlew : 0 Rej;istrat ion No. 

• 	1, 	Cndklate's Nr:: in BLOCK LETTERS): 
 

	

2. 	Fathei's/F ,'nds Name (in BLOCK LETfERSi: - 	 i 	T U1i c_BOLl -iL6i'i 

	

. 	Mail i' odress of candidate with Namc: 	JLL 	M4 £/Ai±'jj 
7N) C1/ OCI 	A.6 6 Ii /Ik//CA 	qjLC/V 

Cr . t FeiephoneNo(tJjthSTDCOdC). 	 r 1 	/ 
Male/Female 5. Date of Birth : j---I___J? Age as on 31,/2005 :_ 	 - 

Category-I : SC /ST/ OC/Womae/Bliiid/physjcalIy 11dicapped: 

7 Whether Age relaxation claimed. If so, Indicate category: 
1--' 

Marks in Gra(luatjflhl :- 

Course 
of study 

i' year 2nd Year 31J Year Total Maximum 
marks Marks 
obtained 

Subject 11/ 	 of Subject of Subject 41/0 	of 
offered marks marks marks 6 

( (, 	/ / O )0 0! S" 	ii '. .•, 

. j 
7 

(G'r1 	\f• - 
5 2 •- 

1'i 4'5 

72 - 

1 AcademiqprofessjOflao(her Qualifications: (Beginning from + 2 stage) : (Grades to be cOnverted to 
I) cLcent age) 

NameOt 
Examination 

lloanV t'ear 	of Eotal Maximum Duration % 	of For 	office 

Degree/Diploma 
University passing Marks Marks of Cours marks * use only 

obtained (in years) 
passed (As on 
l5.070O5) 
i\lefltjc)U exact 
no menclat nrc. 
FISSLC 

 4f • U•  
7cTu— TT!J71r 

- O• (0  
Po st Graduation 

'& 
rvi 

Li4_ ' r oo 
f-( 

i'4 -,ii -- 

-- 

I0.Teachin L.1erience ___________ 
ame of t N 	he Whether Post held Period No 	of Institution years Non Residential From To 

Residential (Yes/No) 
(Yes/No)  

7? Vc 	: 10/4/02_  

uI1uuii; 	Eng1Is!l-iina1 

(b)Regional language out of those mentioned 
 in adver(isenwnt (please specify) 

12. 1)0 you have knowledge of 	I es/No 
(:oniputer Operations 

DECLARATION: 
All the information given above are (rile to the best of my knowledge. In case of any false 

information furnished I am liable to action deem fit against me. If selected I shall render service in North 
Iiat at least for 10 years. 

CLThIED TO 



.-. 	 I 	
.4 	

Cz 
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FOR .;iCE USE ONLY 

We have checked 411 documents of t'tt ... 	 and found the Io11own 
	to report: 

I. Quahuication - 	 Not as pc Samiti norms 
2 Age - As requhed by SarniWO. c..ragiUndLrage 
3. Casteiificate: Proper/ improp/Not submitted 
4, Experience - (a). Residential 	 7 '\ 

(b) Non Residential 

TOTAL _2h_i.T_ 
5. Any other obseation: 

Signature of the Scrutiny Committee 
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Guwahati Bench, 
(An application Under Section 19 of the 

Administrative Tribunal Act 1985) 

Original Application NO. 247 of 2006. 

Shri Laishram Surchand Singh. . . . Applicant. 
- Versus - 

The Union of India & Ors. 	. . . Respondents. 

I N D E X 

SL No. Annexure Particular Pages 

 Rejoinder Affidavit 1-5 

 Aimexure-A110 Hindi version Nofification 
dt. 18-2-1970 

 Armexure-AI 11 Equivalency Certificate issued 
by the Principal, Hindi Teachers 
Training College, Imphal : 	

i Z. 

 Annexure-A/12. Representation dt. 11-10-2006 
preferred by the applicant. 13 	K 

j\1. 14W7V  
Dated (N. JOTENDRO SINGH) 

The June, 2007. Counselc for the applicant. 



In the Central Administrative Thbunal: 
Guwahati Bench. 

(An application Under Section 19 of the 
Administrative Tribunal Act 1985) 

Original Application NO. a47 of 2006. 
Shri Laishram Surchand Singh. . . . Applicant. 

- Versus - 
The Union of India & Ors. 	. . . Respondents. 

IN THE MATTER OF 
A rejoinder affidavit on behalf of the 
applicant in reply to, the written statement 
filed by the Respondent No. 3. 

I, Laishram Surchand Singh, Sb. L. Tomchou Singh, aged 
about 29 years old, a resident of Ngikhong Khullen Mamang, P.O. 
Bishnupur, Manipur State, do hereby soleimnly swear and affirm as follows. 

That I am the applicant in the aforesaid O.A. No. 247 of 2006 
and I have gone through the contents of the written statement filed on 
behalf of the Respondent No. 2 and 3 and knowing fully about the contents 
of the same I am competent to give my ireply as follows. 

That I say that save and except ithose paras which are specifically 
admitted hereinbelow I deny all the averments and submissions made by 

the respondent No.3 made on behalf of the Respondent No. 2 and 3. 

That with reference to para No. 1 and 2 of the written statement, 

I have nothing to submit. 

That with reference to para No. 3 of the written statement, I 
beg to submit that I am quite eligible as per the advertisement issued by 
the cOmpetent authority at Aimeuxre-A. As per the Notification issued 
by the Ministly of Human Resource Development published in Hindi 
version, it is specifically mentioned as fodlows 

Contd. .2/- 

i 
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"Examination equivalancy: As per the Notification No. F/715 0/69-H-
1, 18th February, 1970 issued by the Mininstiy of Human Resource 
Development the equivalancy examination of various Hindi subjects 
conducted by theRastrabasha Prachar Samiti, Wardha aregiven as follows: 
(Equivalency of Hincli subjects with otha7 academic qualiflcaitons). 

Rastrabhasha Parichei - H.L.C. or S.S.C. 

Rastrabhasha Kovid - Inter (P.U.C.) 

Rastrabhasha Ratna - B.A. 

Any Govt. jobs including Banking jobs can be applied after 
passing sucI examinations. 

While calling teachers in the North Eastern States those 
candidates, who have passed the aforesaid examination shall be given 
preferential treatment for such appointment'. 

The said quotations have been translated from the Hindi version 
Notifications notified under Notification o. F/7/50/69-H-1, 18th 

Februaiy, 1970 issued by the Mininstiy of Human Resource Development. 

By virtue of the said notification issued by the Mininstry of 
Human Resource Development certain re1axations should be given, to the 
candidates belongs to theNorth Easteirn States more particularly in 
connection with the appointments in Himidi Subjects as these States are 
the Non-Hindi speaking States. 

True and correct copy of the said Hindi 
Version Notification is annexed hereto and 
marked as Annexure-AI10. 

Contd. .3/- 

£7 S6.4-4 LJ ,44/S 
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So the applicant in the instant case also deserves to get 
appointment by virtue of the notification Issued by the Minstiy of Human 
Resource Development by giving special relaxations us I being a candidate 
belongs to the Non-Hindi speaking North Eastern State. 

It may also be important to merntion here that I have touched all 
the eligible criteria at the graduation level as I have passed Ratna which is 
equivalent to B.A. from the Wardha as annexed at Anexure-AIi (Series) 
more particularly at page 14 of the aforesaid main petition of the O.A. 
No. 247 of 2006 and as such the cancellation of my candature only on 
the said sole ground is not tenable in the eyes of law. 

That with reference to para No. 4 and 5 of the written statement 

I have nothing to submit. 

That with reference to para No. 6 of the written statement, I 
beg to submit that since my qualification in Hindi subjects more 
particularly the Ratna examination passes from Wardha is equivalent to 
B.A. as per the cercular dt. 18-2-1970 as highlighted in the preceeding 
paras I cannot be disqualified only on the ground of not opting hindi as 
an elective subject in the Degree level. Moreover I have already passed 
Hindi Shikshan Parangat which is equivailent to B. Ed. from the Hindi 
Teachers Training College, Imphal in secouid class as available at page 20 
of my main petition. In this regard a ceirtificate has been given by the 
Principal, Hindi Teachers Training College, Imphal. 

True and correct copy of the said 
certificate of equivalency issued by the 
Principal, Hindi Teachers Training College, 
Imphal is hereto annexed hereto and 
marked as Anneuxre-A/ll. 

Contd. .4!- 
LI 
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That with reference to para No. 7 of the written statement, I 
have nothing to submit. 

That with reference to para No. 8 of the writtent statement, I 
beg to submit that since I was competent to teach the students in the 
Navodaya Vidyalaya Sarniti my service was utilised at various places on 
contract basis and I have possessed all the requisite qualifications for 
appointment to the said post of T.G.T. on regular basis. 

That with reference to para No. 9 of the written statement, I 
beg to submit that as submitted in preceedings paras that I being a 

candidate belong to Non-Hindi speaking North Eastern State a preferential 
treatment should be given and as such the mere ground for non-fulfillment 
of the educational qualification is not tenable in the eyes of law inspite of 
my selection to the said post of T.G.T. Since I have been selected to the 
said post of T.G.T. Hindi I am entitled to get my appointment as the 
other selected candidates below me have been appointed by the competent 
authority as had admitted at para No. 2(iii) of the written statement. 

That with reference to para No.. 10 of the written statement, I 

have nothing to submit. 

That with reference to para No.. 11 of the written statement, I 
beg to submit that my appointment on corntractual basis at various places 
of the Navodaya Vidyalaya was fully dqended on my competency to 
teach the students at various levels and as such I cannot be disqualified 
only on the sole ground of non-fulfilhnenit of educational qualifications. 

That with reference to para No.. 12, 13 and 14 of the written 
statement, I have nothing to submit. 

Contd. .5/- 
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13. 	That with reference to para No.. 15 of the written statement, I 
beg to siibmit that since I am qualified and eligible to the said appointment 
of T.G.T. (Hindi) Hon'ble Court may kindly be directed to the competent 
authority to give my appointment in tennis of the selection lists. In this 
regard I also preferred a representation Tbefore the Hon'ble Minister, 
Ministry of Human Resource Development, Govt. of India for my 
appointment according to the selection list on 11-10-2006 however the 
same has not yet been disposed of by the competent authority. 

True and correct copy of the 
representation dt. 11-10-2006 preferred 
before the Hon'ble Minister is also annexed 
hereto and marked as Annexure-A/12. 

VERIFICATION 

I, Laishram Surchand Singh, aced about 29 years old, Sb. 

Shn L. Tomchou Singh, resident of Ngaiikhong Khuulen Mamang, P.O. 
Bisnupur, Manipur State, do hereby verify that the contents of paras No. 
1 to 13 of the Re-joinder Affidavit are true to the best of my knowledge 
and believe and submission made thereundr are the legal advice rendered 
to me which I verily believe to be true and I have not supress any matter 

of fact. 

I.. 
Dated z2M /t 	 $jgnature of the applicant 

Place 
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OFF ICE. OF THE PRIl9j L HINDI TLACHE.RS TR•AIFING COLLE.GE. 
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.7 k... ' 
/ 

N..1//HTTC-9(Pt.I) : 	CurtitisU that Hini 

Shikshn Paranat iaxámjnatisn conOuctwO by f1anipur 

Univrcity is wquivalent to B .E.d • It is appreved 

y Academic Csuncil vide Ro.lutien Ne. 3A(c) in 

the meeting held on 9th.opt.'92. ieru.vmr Hindi 

5hikhan Parangat equivalent to B .14 is recognised 

by Natisna] C•puncj]. for Teacher Iducatien 

bhubaneuhwar, 

i t 

cy 4) 

\E 
(Dr.Ilarkandsya flaj) 

Principal, 
Gevt.Hindi Teachers Training C.11ug., 

Imphal. 

#?.7 C 	" 1 .44411 dbyt4 of Ma,iepp 
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NATiONAL COUNCIL FOR TEACHER EDUCATION 
EASTERN REGIONAL COMMITTEE 

N2182, IRC VILLAGE, NAYAPALLI, BHUBANESWAR-15 

- --- 	 FNo 	4 -iim2! 
........ 	 Dated: 

To, 

The Director, 
Collece tv 0 Counci1 
i4anipur University, 
fancaipur, 
Irnpia1-795 003 

Sub : Recognition of Teacher Education Institution 

Sir, 

Enclosed please find excerpts of the decisions of Eastern Regional Committee 
of the NCTE at its meeting held on 28th January 1997, with regard to the applications for 
recognition made by the individual institutions. 

In this regard it may be mentioned that: 

The institutions mentioned under para 5(i) & 5(iv) have been accorded recognition 
until further orders for teaching __ Course with an intake not exceeding 
the number mentioned against each. 

Institutions mentioned under para 5(u) & 5(v) are recognised up to the end of 
academic session 1997-98 with intake mentioned against each. Extension of recognition beyond 
1997-98 is subject to the action taken by each institution towards fulfilment of NCTE norms 
not yet fulfilled and reported to ERC, NCTE by Dec. 31st, 1997. 

Institutions mentioned under para 5(vi) are allowed to continue for academic session 
'7-98 	till final disposal of their application for recognition. 

Institutions mentioned under para 5(iii) & 5(vii) have been asked to make a written 
representation if any, by 30 March, 1997 as to why decision for not recognising them be not 
taken. Final decision regarding their recognition beyond 1996-97 will be communicated by April 
1997. 

your kind information and necessary action. 

BY ORDER OF THE CHAIRMAN, 
ERC, NOTE. 

Yours faithfully, 

Ends: 1. Excerpts of ERC decisiors 	 S 	 Regional Director 
2. Copy of NOTE norm 



/ 
Oi''i" ft 3RD ERC -iE'i' T 	C' C .E Nc'rE HELD ON 2ETHjIN1J.Y'97 

- - 	
To consider the applications of 41 teacher education institutions for grant of recognition 

The inspectioO reports with resnect to 4 1 teacher education institutionS were placed on the table. 
The ERC examined the inspection re;':lis Of these institutions one by one with reference to NCTE nomis. 
InstitutiOnS which salished the NOTE norms in respect of staff, physical and instructional facilities were 
recognised: those which had teaching staff, physical and instructional facilities to a large extent were 
conditionally recognised up to end of academic session 1997-98 subject to fulfilment of NOTE norms fully 
by December 31, 1997 and reporting ttie same to ERO. Institutions which had severe shortage of teaching 
staff nd physical and instnjction3l facities were to be asked to report by March 31, '1997 why decision for 
not recognising them be nct taken. The ERC then passed the following orders regarding recognition of 
institutions which had applied for recegaition and which have been visited by Expert Committees of ERC. 

5(i) 	After due consideration of the existing status of financial condition, teaching staff, physical and 
ristructionat facilities of the concerned institution, in relation to NOTE norms, the Eastern Regional 
Contni!te, NOTE, in exccrcise of its cowers under section 14 of NOTE Act 1993, hereby orders that the 

secondary le2cher educatica inStitutiOnS, are recqgnised until furthL1cLlehiflB .  
ouise wi l h an ntae noted z:ainst each institution. subject to the condition t hat  they çonhnue to 

ii ttie norms laid down by NOTE ace send an annual report t1RtCTE (in prescribed form) byMh 
31 every 

 

Course & Intake 

BEd. - 80 

BEd. - 80 

BEd. - 80 

BEd. - 60 

Hindi Sikshan Parangat - 60 

B.Ed. -180 

B.Ed. - 80 

B.Ed. -100 

Sl.No. Name of the Institution 

Womens Training College, Fatna, Bihar 

Ursuline Women Teacher Training College, 
Lohardaga, Bihar 

3 	St. Xavier College of Educa1On, Patna, Bihar 

4. 	Loyala College of Education. Jamshedpur, Bihar 

5 	Govt. Hindi Teacher Training College. 
Imphal, Manipur 

6. 	Govt. Post-Graduate Training College, 
Imphal, Manipur 

1. 	Post Graduate Training College, 
Shillong, Meghalaya 

8. 	Nagaland College of Education, 
Kohima, Nagaland 

5(11) 	After due nconsideration of the existing status of financial condition, teaching staff, physical and 
instructional facilities of the concerned institution in relation to NCTE norms, the Eastern Regional 
Committee of NOTE, in excercise of its powers under Sec. 14 of NCTE Act 1993 hereby orders that the 
following secondary teacher education institutions are recognised for teaching B.Ed. degree course upto 

end of academic session 1997-98 wi1intake noted against each, subject to the condition that they take 
action to fulfil NOTE norms not yet fulilled by them and report to ERC, NCTE, by 31 December 1997 along 

with application for extension of recognition. 

Contd..P/5.. 



o 	the insitutiOfl 	 Course & Condititon for fulfilment 

V 	 intaie 

Barpta Basic Training College, 1 	BEd.- 50 At least five full time qualified teaching 

Assam staff should be in position by 
December, 1997. 
Staff be qualified as per NCTE 
norms. Adequate equipment for 
library, laboratory & workshopS be 
procured. 

College of Education, Nagaon, 	BEd. - 60 At least six full time qualified 
Assam 	 . teaching staff should be in 

position by Dec., 97. 
Purpose-specific building & rooms 
as per NCTE norms be constructed. 
Adequate equipment for computer 
science & AN lab. be  procured. 
Library should be improved with 
a minimum of 1500 books & 
journals as per NCTE norms. 

Govt Shikshan Mahavidyalaya. 	BEd. - 100 At least ten full time qualified 

Nagaon. Assam teaching staff members 
should be in position by 
December, 1997. 
Library to be improved. Furniture 
& equipment be as per NCTE 
norms. Faculty be based on 
subject requirements: 

Lakhimpur Post-Graduate Training 	BEd. - 60 At least six full time qualified teaching 
College. North Lakhimpur, Assam staff should be in position by 

December, 1997. 
Land should be acquired for 
construction of hostel buildiing. 
Library should have atleast 
1500 books. Journals and 
newspapers be subscribed. 
Practical work & practice 
teaching needs immediate 
review and replanning as per 
NCTE norms. 

Post-GIa(Juale Tiainiflg College. 	BEd. - 60 At least six full time qualified teaching 

Dhemaji, Assam staff should be in position by 
December, 1997. 
Library, equipment & furniture 
be improved as per NCTE norms. 
Practice teaching be improved 
and lessons of student-teachers 
he supervised. 

Contd..P/6.. 
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LEd - 60 At least six full time qualified teaching 
staff should be in position by 
December, 1997. 
Library facilities need to be improved 
as per 	NOTE norms. 

3.Ed. 	60 At least six full time qualified teaching 
be in position exclusively staff should 

for BEd. Course by Dec., 97. 
The deptt. should have a library 

level with at least 1500 bookS for BEd 
course. No.of staff for other courses 
may be specified. 

B.Ed. - 60 At least six teaching staff should be 
in position by December. 1997. 
Curriculum transaction should be 
as per NCTE norms. 

B.Ed. - 120 	All staff should be full time 
and qualified as per NOTE 
norms. Curriculum transaCUon should 
be as per NCTE norms. 
Admission process he completed 
within 10 days of reopening of 
college after vacation. 

lifieo 
Kanan Devi Memorial College of 	BEd. - 60 	At least six full time qua  

Education, Imphal, Manipur 	
teaching staff, as per NOTE 
norms should be in position 
by December, 1997. 
Curriculum transaction shouid be 
as per NOTE norms. 

..ii 	 ..,,.-,,- ifiri tprhInn 
Loyola College of Education, Namchi, B.Ed. -50 	At least TIVe lUll titl 	cu 

Sikkim 	
staff should be in position by 
December, 1997. 
Library facilities be improved, (at least 
1500 books should be there). 

6; 	TeacherS Training CoUege MazgaOfl, E 
Tezpur, Assam 

7. 	Department of Education, Dibrugarh 
University, Assam 

Patna Training College, Bihar 

I ).  
Millat Teachers Training College, 
Madhubani, Bihar 



Ilic I mu He Muuuisicr 
- 	 M in .?ry o u.nian Resource Development 

Nc'1)clhi. 	(.if 	) 

S ubject :- Ueq nest for re-cnn sideri tig t lie post of my Ira iiied Graduate leachcv 
Ilindi (N\S) which has already been selected in your esteemed 
department. 

7 ,  
110 n 'hI e Sir, 

With due respect and humble submission I, the undersigned have the hoiour to lay the 
follo\\ ung  ftw lines fr ouu kind consudcr-utuon and ncccssmry s)lnpathctlL oudLrs 

That, I have already been selected as a Trained Graduate Teacher Hindipost;in your 
esteemed department, Navodaya Vidyalaya Samiti but the said post was ultimately rejected. I was 
very much shocked that it could not he expressed in words to see that my rejected result at that 
time. 

I have been serving as a Trained Graduate Teacher Hindi on the couitracl basis uidr your 
cstccmcd department, Navodaya Vidyalaya Sauniti at (I) J. NV. Ukhrul, Manipuu (ii) 1. N,V. Tawang 
Arunachal Pradesh and (iii) J.N.V. Wokha, Nagaland respectivdly since the last 6th August, 2002 
to 31st March, 2006. In the meantime I came across that your valuable advertisement in the 
Employment News (Special Recruitment dr\'c fbr Recruitment ofteaching for Vidyalaya located in 
the state North Eastern Region) to appoint some Trained Graduate Teacher Hindi specially for the 
North E:istcruu Region. According to that a(lvcrtiseuncuut a combined couiipe(itive exanunatton was 
there which was consists ofa written paul and interview. I has prepared very well in my level best 
for the said examination and ippcarcd positively. By the grace of God I was selected both the 
written test and Viva \'occ in the list of OR ...Physically I landicapped candidate in the Si. No. 
I 92/013C- 16 ultimately I went to Shillong to take my Appointment Ouder but it was being cancelled 
and rejected by Slit -i D. Flajarika, Deputy Comrnissiouier (R.O.), Shillong on the ground ofsecuring 
below 50% marks in my Hindi Ratna Examination. My bio-data is given below 

Name 	 : 	Mr. LAISHRAM SURCHAND SINGH 

Father's Name & 	: 	Shri Laishrain Thrnchou Singh 
Occupation 	. 	: 	Retired I lindi Graduate Teacher, Gov, ofManipur. 
DatcofBirth 	 1/1/1977 
Educational Qualification 	: 	 'T.., ........... 

Matric 	 BOSEM 	- 1992 
10+2 	 CHSEM 	- 	1994 	. 
Rastravasha Kovid 	. 	 R.P.S. Wardha 	- 	1989 (equivJcnt to 10+2) 

(1) 13. 	 l 	 MU 	 1997 
Rastravasha Ratna 	 R.P.S. Wardha - 	1994 (equivalent to BA.) 
HindiShikshanParangat(B.Ed.) 	M.U. 	- 	1996(B.Ed.). 
M.A.Hindi 	 . M.U. 	- 	1999 

Coind. ..... 2/- 



I/A 
.- 11 

(2) - 

	

5. 	(o-cuiiieiilai 	tivites 

Fnrichnicn ('ourse in AT1 

\Voikshop t . or Non-I (mdi Neol (m(1i \Vnters 
from Imphal 
Workshop on Non-Hindi Neo Hindi \Vriters 
from Payyanur, Kera1 

	

6. 	Teaching Experience J.N.V. only: 
Jawahar Navodaya Vidyalaya Ramva Ukhrul 
Manipur. 
J awahar Navodaya Vidyalaya Tawang (A.P) 

Jawahar Navodaya Vidyalaya \Vokha, Nagaland 

, 

p 

7. 	Othcrs Institution 

6-8-2OQ2 	to. . 30-4-2003 
(T.G.T. HindiConträct) 

• 7 '7 '7fl1Y 	1 1 IflflA 
• 	 I - I _JVJ O . 

(P.G.T. Hindi Contract). 
10-8-2005 to 31-3-2006 
(T.G.T. 1-lincli Contract) 

Ngaikhong Girls Nigh School. 

All the relevant documents are enclosing here. 

If I was not eligible to appear the said examination I would not be appeared. Having the 
eligibility criteria I had appeared the said examination and I was selected both the written est.and 
vivU \'OCC. Ultimately it was totally icjccicd. \Vhat kind of result was that; hut, in the meantime I am 
doing request you once again to re-cons:dcr the said post to me. As 1 mentioned already 1 have no 
any means in future because ofT am a physically handicapped candidate. So, you are requested to 
consider my humble request as early as possible. 

llyou are kindly enough with my request, I shall ever remain thankful to you. 

It,  

DatcdJ1rnphi 
The 11th Oct. 06 

Yours faithfully, 

£1.J. 
(LAISIIRAM SURCHANaSINGH) 

N 

2-4-1997 to 17-4- (997 

10-1 17199 	to 23-11-198 

12-9-2000 to. 23-11-1998 


